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 Particularly,  the  reason  for  delay  in  the  see-
 ond  test  flight  of  the  Intermediate  range
 surface-to-air  missile,  Agni,  officially  sched-
 uled  for  the  last  week  of  February,  1992  is
 shrouded  in  mystery.  This  launch  has  been
 postponed  repeatedly  since  its  successful
 test  firing  in  May,  1989.

 The  proposed  shifting  of  the  Chief  Archi-
 tect  of  the  missile  programme  to  Delhi,  at  this
 juncture,  to  head  the  Defence  Research  and
 development  Organisation  (DRDO),  which
 is  an  umbrellas  outfit  for  all  defence  related
 research  and  development,  is  bound  to  raise
 many  disturbing  questions,  including  the
 seriousness  of  Government  intentions  to
 pursue  all  the  missile  projects  to  the  logical
 conclusion  of  their  induction  to  the  services,
 since  the  surface-to-surface  missile  Prithvi
 andthe  surface-to-air  missle  Trishul  are  also
 yet  to  go  on  production.

 Therefore,  |  request  the  Government  to
 clarify  the  reasons  for  the  delay.

 (v)  Need  to  review  the  decisions  for
 withdrawl  of  monetaruy  support
 to  National  Textile  Corporations
 units  and  British  India  Corporation;
 units  in  Kanpur

 [Translation]

 SHRI  MOHAN  SINGH  (Deoria):  Mr.
 Speaker,  Sir,  Kanpuris  a  majorindustrial  city
 in  northern  India.  There  are  five  mills  of
 National  Textile  Corporation  and  four  mills  of
 British  India  Corporation  in  this  city  Govern-
 ment  has  withdrawn  its  financial  assistance
 to  these  mills  due  to  which  twenty  eight
 thousand  workers  of  these  units  are  likely  to
 be  rendered  jobless,  This  has  causea  a
 widespread  resentment  and  discontentment
 among  the  trade  unions  of  this  city  and  of
 Northem  India.  Government  has  decided  to
 retire  many  labourers  under  the  voluntary
 retirement  scheme.  It  would  also  affect  the
 industrial  environment  of  Uttar  Pradesh.

 Therefore,  |  urge  the  Central  Govern-
 ment  to  restart  these  mills  and  save  these
 labourers  from  being  rendered  jobless.
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 (vl)  Need  to  expedite  functioning  of
 Naval  Academy  at  Ezhimala,
 Kerala

 [English]

 SHRI  M.  RAMANNA  RAI  (Kasargod):
 Sir,  decision  was  taken  to  have  Naval  Acad-
 emy  at  Ezhimala  in  Kerala  in  1982.  Only
 consideration  was  the  merit  of  the  site  and
 fitness  of  Ezhimala.  The  concerned  Goverm-
 ment  rendered  all  the  required  help.  Be-
 cause  of  the  interesttaken  bythe  then  Kerala
 Goverment,  the  land  was  acquired  and  the
 possession  of  land  was  handed  over  to  the
 Naval  Academy.

 Even  after  10  years,  it  has  not  become
 the  Naval  Academy  in  the  real  sense  as  so
 far  only  fencing  of  the  area,  construction  of
 gate  and  posting  of  security  and  watermen
 have  been  done.  Naval  authorities  have  not
 even  constructed  roads  there.  Drinking  wa-
 ter  and  electricity  have  also  not  been  pro-
 vided  there.

 |urge  upon  the  Government to  expedite
 and  complete  the  work  to  enable  the  func-
 tioning  of  the  Naval  Academy  without  further
 delay.

 13.45  hrs.

 The  Lok  Sabha  then  adjourned  for  Lunch
 till  Forty  five  minutes  past  Fourteen  of  the

 Clock.

 The  Lok  Sabha  re-assembied  after  Lunch
 at  fifty  three  minutes  past  Fourteen  of  the

 Clock.

 [MR  2  शिफा  SPEAKER  -ir  the  Chair]

 DEMANDS  FOR  GRANTS  (GENERAL)
 1992-93

 Ministry  of  External  Affairs

 [English]

 MR.  DEPUTY  SPEAKER:  The  House
 will  now  take  up  discussion  and  voting  on
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 Demand  No.  24  relating  to  Ministry  of  Exter-
 nal  Affairs  for  which  six  hours  have  been
 alloted.

 Hon.Members  present  in  the  House
 whose  cut  motions  to  the  Demand  for  Grant
 relating  to  Ministry  of  External  Affairs  have
 been  circulated  may,  if  they  desire  to  move
 their  cut  motions,  send  slips  to  the  Table
 within  15  minutes  indicating  the  serial  num-
 bers  of  the  cut  motions  they  would  like  to
 move.  Those  cut  motions  only  will  be  treated
 as  moved.

 A  separate  list  showing  the  serial  num-
 bers  of  cut  motions  treated  as  moved  will  be
 put  up  on  the  Notice  Board  shortly.  In  case
 any  Memberfinds  any  discrepancy  in  the  list
 he  may  kindly  bring  it  to  the  notice  of  the
 officers  at  the  Table  without  delay.

 Motion  moved:

 “That  the  respective  sums  not  ex-
 ceeding  the  amounts  on  Revenue
 Account  and  Capital  Acounts  shown
 in  the  Fourth  column  of  the  Order
 Paper  be  granted  to  the  President,
 out  of  the  Consolidated  Fund  of
 India,  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that  will
 come in  course  of  payment  during
 the  year  ending  the  31st  day  of
 March,  1993,  inrespect  of  the  heads
 of  Demands  entered  in  the  second
 column  thereof  against  Demand
 No.  24  relating  to  the  Ministry  of
 External  Affairs.”

 SHRI  JASWANT  SINGH  (Chittorgarh):
 Mr.  Deputy  Speaker,  Sir,  |  must,  without
 meaning  any  disrespect  to  my  good  and
 genial  friend,  the  hon.Minister  of  State  for
 External  Altus,  convey  that  disuussing  the
 Demands  !or  Grants  of  the  ministry  of  Exter-
 nal  Affairs  inthe  absence  both  of  a  policy  ana
 of  a  Minister to  administer  whatever  is  there
 of  that  policy  is  very  strange  indeed.

 ।  frankly  do  not  recollect  last  as  to  when
 Parliament  has  been  subjected  to  this  phe-
 nomenon  wherein  the  Demands  for  Grants
 of  the  Ministers  are  being  taken  up  in  the
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 absence  of  the  Minister.  But,  then,  Sir,  per-
 haps  there  is  unintended  appropriateness  in
 this  somewhere,  when  there  is  no  policy,
 why  do  we  have  a  Minister?  In  that  sense,
 perhaps  it  is  only  proper  that  we  go  through
 this  ritual  of  discussing  the  Demands  for
 Grants  of  the  Ministry  of  Extemal  Affairs
 without  a  Minister.

 |  have  gone  through  the  Annual  Report
 of  the  Ministry.  It  is  symptomatic  of  the  time
 and  the  challenge  that  the  nation  faces  that.
 This  report  is  already  far  outdated.  It  is
 compendium  of  information  so  much  or  so
 far  as  various  arrivals  and  departures  go  but
 as  a  document  which  would  illuminate  our
 efforts  or  would  inform  us  as  to  where  the
 Government  stands  so  what  the  Govern-
 ment  policy  is  in  the  fast  changing  world,  lam
 afraid,  |  have  to  say  that the  reportis  singularly
 out  of  synch.

 What  is  the  principle  challenge?  ॥  is  the
 enuciation  of  ०  foreign  policy  in  the  changing
 world.  |  make  a  distinction  between  the
 enunciation  of  a  policy  and  the  conduct  of
 diplomacy.  |  will  not  attempt  to  do  what  the
 Ministry  oughtto  be  doing.  But  |  will  dwelljust
 a  little  longer  on  the  aspect  of  the  vital  need
 of  enunciation  of  foreign  policy.  In  this  de-
 cade’  of  the  1990s,  when  the  turn  of  the
 century  is  nearer,  the  world  is  without  any
 recognisable  grid,  because  we  canot  make
 that  map  of  the  world,  in  which  to  formulate
 a  policy,  we  have  to  conduct  a  fresh  survey.
 If  as  is  commonly  said  that  there  exists  and
 indeed  must  exist-not  just  a  nexus  but  a
 corelationship  between  the  internal  and  the
 external  and  that  extemal  must  indeed  be  a
 true  refelection  of  the  internal  then  |  put  it  to
 you,  as  any  Surveyor  would  tell  you,  the  first
 requirement  of  accurate  grid  laying  is  to
 correctly  estabnlish  our  own  jusition  as  a
 nation,  where  do  we  stanuo  vvhat  is  this
 nation  that  we  call  altematvely  India  or
 Bharat  or  Hindustan?  ।  is  not  simply  a
 question  of  semantics  but  ।  is  vitally
 necessary  to  address  ourselves  to  this  task
 if  we  are  to  find  a  policy  framework  within
 which  we  conduct  our  foreign  policy  in  the
 fast  changing  world.

 |  said  earlier,  in  the  morning,  when  we
 were  discussing  a  particular  aspect  of  our
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 policy,  which  is  the  concer  of  this  House,
 that  great  nations  worthy  of  the  name  that
 they  carry  do  not  structure  policy  onacarving
 for  either  international  approval  ०  ०  interna-
 tional  friendship.

 15.00  hrs.

 |  was  struck  in  the  morning  by  refer-
 ences  being  made  to  ourtime-testedfriends,
 India’s  old  friends  etc.  and  during  the  short
 time  that  |  had  between  beark  for  lunch  and
 now,  ।  could  not  help  but  come  to  this  conclu-
 sion  that  there  must  be  somewhere  a  great
 lacune,  a  great  hollow,  inthe  conceptulisation
 of  our  policy,  if  the  harking  back  is  constantly
 either  for  international  approval  orto  seeking
 international  friendship.

 Great  nations,  |  put  it  with  humility,  act
 as  they do  propelled  by  indomitable  sense  of
 destiny  and  that  destiny  is  born  of  history.
 Great  nations  do  not  crave  power.  They
 represent  it.  |  submit  to  you  and  here  |  think
 Ileave  itas  athought  for  Government to  also
 reflect  upon  that  in  this  |  think  we  are  failing
 somewhere.  |  hold  that  all  great  nations  will
 have  an  ennobling  military  tradition.  ॥  ७  an
 aspect  on  which  we  ought  to  reflect  at  this
 moment  ,  because  it  is  an  input  to  the
 formulation  of  proper  foreign  policy.

 Secondly, that  all  great  nations  willhave
 a  spiritual;  under-pinning  to  State  and  to
 society.

 And  hence,  thirdly,  in  consequence  all
 great  nations  will  have  the  cultural  ability  to
 withstand  the  assault  of  global  materialism.

 [find  it  relevant  to  share  allthis  because
 |  believe  that  if  the  globe  is  changing  is
 indeec  itis  छ  ।  this  fast  tranging  »  »id,
 we  have  tc  establis’  and  formulate  +  ..  cy
 for  ourselves,  १.  ~  starting-point  is  to
 establish  what  15  our  way.

 There  are  some  additional  observations
 that  |  would  like  to  make  very  briefly.  Firstly,
 unlike  in  domestic  policy,  the  errors  of  for-
 eign  policy  will  haunt  successive  genera-
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 tions  of  Indians  to  come.  Domestic  policy  is
 an  intemal  matter  and  is  relatively  more
 easily  remedied.

 ह  we  make  an  error  in  the  realm  of
 foreign  policy  or  in  the  conduct  of  our  diplo-
 macy,  the  successive  generations  will  pay
 the  price  and  |  do  not  have  to  give  many
 examples  other  than  to  cite  the  continuing
 problem  of  Jammu  8  Kashmir,  the  question
 of  Tibet,  that  Sino-indian  relations  ought  to
 be  after  so  many  decads  still  bedevilled  and
 the  qustionable  employment  of  the  Indian
 army  in  the  role  as  IPKF.  These  are  all
 legacies  and  these  legacies  are  decades  old
 but  they  illustrate  the  point  that  |  make,  that
 in  the  realm  of  foreign  policy,  mistake  are
 much  harder  to  correct.

 There  are  some  other  thoughts  that
 have  to  be  shared  that,  as  the  whole  world
 has  changed,  our  approach  cannot  continue
 to  be  reverential  and  unquestioning  of
 handed-down  wisdom,  and  thirdly  that  for-
 eign  policy  can  only  be  the  child  of  principle,
 a  true  reflection  of  the  noble  face  of  India.

 The  conduct  of  diplomacy,  on  the  other
 hand,  is  always  and  will  be  a  matter  of
 circumstance.

 Therefore,  finally  it  should  be  our
 endeavour  to  go  beyond  the  superficial  and
 the  surgical  surface,  flotsam  and  jetsom  of
 recent  events  and,  to  attempt  to  reach  those
 deeper  currents  and  the  heaving  of  human
 concept  and  evolution  in  this  fast  changing
 world.

 Some  of  the  consequences of  this  chang-
 ing  world  present  themselves  starkly  and
 also  unmistakably.  There  ran,  |  hold,  an  old
 global  fracture  alonc  the  Berlin  Wall.  That
 has  been  «aired  *  Vart,  in  partit  has  been
 beoged  Over  and  ॥:  part  it  is  being  badly
 mended.  Bui  some  great  tectonic  shifts  must
 have  taken  place  to  break  this,  to  mend  this,
 to  surface  this  great  global  divide  and  to
 dissolve  the  glacilers  of  hostility  in  which  the
 world  had  been  imprisoned  forthe  past  many
 decades.  Inevitably,  therefore,  some  new
 strains  have  appeared  क  the  globe  where  the
 next  global  fracture  willemerge  perhaps  it  is
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 only  visible  now  as  a  hair  line  crash  or  in  its
 very  first  indication  and  it  is  a  task  in  the
 formulation  of  our  foreign  policy  that  the
 Government  has  to  address  itself  to.

 Sir,  what  are  we  witnessing  in  the  world
 when  simultaneously  we  see  both  fusion  and
 fission.  Regarding  Masterichut,  the  Annual
 Report  of  the  Ministry  of  External  Arnis
 devotes  a  whole  paragraph.  Is  this  Master  "i
 an  example  of  fusion?  Is  that  the  nom  tnat
 the  globe  is  going  to  follow?  Or,  are  we  going
 to  witness  fission,  as  we  have  seen  in  what
 was  formerly  the  USSR  or  what  we  are
 witnessing  in  Yugoslavia  or  elsewhere?  In
 this  conflict  betwen  fusion  and  fission,  what
 ७  -it  that  we  are  witnessing  as  a  deeper
 under-  current  of  human  endeavour?  Is  sit
 the  end  of  nationalism  or  is  it  a  near  more
 focused  search for  indiuidual  identity,  andan
 assertion  of  smaller  and  smaller  groupings?
 There  is  then  the  great  collapse  of
 communism.  In  that  is  there  the  victory  of  an
 alternative  West?  Because  it  always  defined
 itself  in  contrast  to  communism,  as  standing
 against  communism.  Has  the  West  not  lost
 its  very  raisons  d'etre  in  their  collapse  of
 communism,  in  this  implosion  of
 commnuism?  In  this  changing  world  is
 mammon,  the  new  God  as  the  economic
 reality,  the  only  reality  and  economic
 arragement  is  the  new  principal  determinant
 of  foreign  policy?  Or,  is  it  like  earlier  such
 Gods  only  a  fable,  an  illusory  God?  |  had
 hoped  that  in  the  report  of  the  Ministry  of
 External  Affairs,  some  of  these  issues  would
 find  articulation  and  |  wouldbe  able  to  discern
 where  the  Government  of  India  is  heading  in
 this  respect.

 Sir,  of  course,  there  are  things  which
 the  report  does  address  itself  to.  It  is  self-
 evident  that  we  should  re-examine  the
 relevance  of  Non-Alignment  and  look  afresh
 at  the  concep  and  not  merely  eitherturn  tne
 phrase  arund  or  continue  with  its  incantation
 as  a  support  system  becuse  yesterday,s
 solution  will  not  provide  answers  to  today’s
 problems.  lam  struck  by the  thought that  the
 Report  shies  away  from  this  task.  Do  shy
 from  it  becauase  we  are  immobilised  by  the
 terrifying  velocity  of  the  change  that  has
 overtaken  us.?  Or,  do  we  shy  from  it  be-
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 cause  we  have  not,  also,  like  the  victims
 themselves-entirely  understood,  not  having
 anticipated,  not  entirely  understood  the  ra-
 pidity  or  the  speed with  which  the  communist
 sysem  has  collapsed  on  its  own  self?

 Se  that  all  that  we  can  do  is  tentatively
 anc  इल  what  apprehensively,  peer  over
 **. 1  enormous  or  Creater  of  thought  that  has
 «me  into  being.  And  in  that  creater  of

 tnought  that  has  come  into  being  because
 nothing  else  has  replaced  it,  we  too  are  at
 sea.  That  we  should  be  at  peace  with  our
 neighbours,  that  we  should  resolve  issues
 with  the  People’s  Republic  of  China,  that  we
 should  recognize  the  might  of  united  Ger-
 many  and  the  might  of  the  economic  super
 power in  Japan,  that  we  ought  to  redefine  our
 affairs  in  West  Asia  and  our  vast  community
 of  shared  preceptions  with  ASEAN  or  Asian
 countries,  or  the  new  realities  of  the  United
 States  of  America,  recognize  the  changes
 that  are  taking  place  in  South  Africa  etc.,  are
 self-evident  because  they  are  all  aspects  of
 the  conduct  of  diplomacy.  After  that,  we  are
 to,  if  we  have  a  policy,  find  the  right  diplo-
 macy  to  give  voice  to  that  policy,  thereafter,
 thave  the  necessary  security  policy  and  the
 armedfroces,  to  impartto  that  foreign  policy,
 the  heeded  international  currency  and  also
 simultaneously,  the  much  needed  and  long
 overdue  reordering  of  our  house  internally
 so  that  our  internal  and  our  external  are  in
 harmony.  All  this  is  self-evident.  These  are
 not,  |  put  it  to  you,  tasks  of  froeign  policy.
 These  are  in  the  realm  of  day-to-day  conduct
 of  the  Government.  Andthatis  why,  ।  felt  that
 unless  |  make  this  distinction  even  atthe  cost
 of  taking  some  of  the  time  of  the  House,  |
 would  not  be  able  to  put  across  to  you  some
 of  the  more  detailed  points  and  observations
 that  |  have  to  share.

 ।  we  start  thereafter  in  examining  the
 consequeiives  of  a:  »vsence  of  a  policy,  of
 an  absence  of  a  yuvernance  resulting  in  ०
 situation  of  drift,  then  we  find  that  in  five  or
 seven  areas  of  crucial  importance  to  the
 country,  we  are  adrift.  |  willtake  first  relations
 with  neighbours.  |  wil  not  take  the  time  of  the
 House  by  quoting  from  the  report  of  the
 Ministry  of  External  Affairs.  Of  course,  rela-
 tions  with  neighbours  ought  to  be  cordial;  of
 course,  we  must  settle  outstanding  prob-
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 lems.  But  this  is  an  incantation  that  |  come
 across  in  every  sucessive  report  of  the
 Ministry  of  Extemal  Affairs.  Every  year,  we
 repeat  that  very  point  and  feel  that  the

 purpose  of  ourpolicy  enunciation  orexecution
 has  been  served.

 We  have  problems  with  Pakistan  which
 are  acombination  of  their  nuclear  ambitions,
 of  their  continuing  supportto  inciting  terrorism
 and  insurgency  within  India,  of  their  trade  in
 narcotics  through  India.  |  amnot  listing  allthe
 many  difficulties  that  we  have.  But  if  these  be
 amongst  the  three  principal  difficulties  that
 we  have,  then  ।  would  like  the  Government
 and  the  hon.  Minister  to  inform  us  that  in
 these  three,  interms  of  action  on  the  ground-
 and  perhaps  this  is a  phrase  thatthe  Govern-
 ment  is  fond  of  using  nowadays  what  has
 ben  achieved?

 With  Bangladesh,  there  is  a  very  seri-
 ous  difficulty  and  that  difficulty  relates  to
 unchecked  illegal  immigration  into  our  coun-
 try.  This  is  a  difficulty  that  has  been  present
 the  past  many  decades  now.  Ithas  acquired
 dimensions  and  a  proportion  which  is  not
 merely  sociological,  it  has  very  deep  ramifi-
 cations  for  the  polity  of  our  country.  |  do  not
 know  why  there  was  this  great  hurry  for  the
 Government  of  India  to  sign  piece  of  paper
 about  Tin  Bigha.  |  am  not  going  to  dwell  on
 Tin  Bigha.  But  surely,  even  at  the  time  of
 signing  of  this  Tin  Bigha,  a  statement  could
 have  been  made  about  the  continuing  prob-
 lem  of  illegalimmigration.  |wouldbe  greateful
 if  the  Government  informs  us  as  to  what  is
 happening  on  this  particular  aspect  of  Indo-
 Bangladesh  relations.

 On  the  question  of  Indo-Sri  Lankan
 relations,  |  remember  a  consultation  held
 with  some  of  us  by  a  former  Prime  Minister
 to  which  ।  too  had  been  called  and  |  recollect
 even  then  saying  and  submitting  to  the  then
 Prime  Minister  that  it  should  be  the  task  of
 Indian  shores  and  India  must  not  become  a
 hinterland  of  the  ethnic  struggle,  conflict
 within  Sri  Lanka.  We  ought  to  reflect  and
 reflect  gravely,  that  is  precisely  what  has
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 happened-that  in  avery  real  sense  the  strains
 of  the  conflicts  within  Sri  Lanka  do  not  now
 find  a  hinterland  in  India.  If  my  apprehen-
 sions  be  correct,  then  firstly  how  far  was  our
 policy  in  the  past  directed  correctly  and
 where  do  we  stand  now  in  removing  this  as
 apsoblem  that  we  face?

 15.17  hrs.

 [SHRIMATI  MALINI  BHATTACHARAYA  in
 the  Chair

 Recent  developments  in  Afghanistan
 make  me  worried.  Anmed  Shah  Masoodis  a
 Tajik.  He  is  amongst  those  who  continued  to
 live  in  Afghanistan  when  others  had  left  it.  |
 do  not  know  if  the  Government  of  India  has
 maintained  any  contacts  with  Ahmed  Shah
 Masood.  Have  we  had  any  kind  of  relation-
 ship  with  him,  informally  even?  Or  did  we  out
 all  our  eggs  in  the  sachet  of  President
 Najibullah,  with  the  result  that  we  find  our-
 selves  now  in  an  Afghanistan  where  the  UN
 initiative  in  Afghanistan  is  a  thing  of  the  past,
 events  have  overtaken  that  initiative.  Is  it
 correct  that  a  majority  of  the  Pashtta  in  any
 case  during  the  late  fourteen  years  orso  had
 left  and  found  sanctuary  in  Pakistan  and  are
 perhaps,  therefore,  aggrieved  that  Ahmed
 Shah  Masood  is  heading  or  is  going  to  head
 the  newarrangement  in  Afghsnistan?  Thirdly,
 if  the  southern  part  of  Afghanistan,  the
 Hazara,  is  largely  Shia,  then  have  we  got  a
 situation  in  Afghanistan  wherein  that  land,
 divided  between  three  large  blocs  is  going  to
 become  an  arena  not  just  of  further  civil  war,
 but  of  conflicting  interests  that  perhaps  In-
 dian  interests  will  take  a  second  position?

 lam  struck  by  a  reflection;  it  will  take  me
 only  a  minute  to  share  it  with  the  House.
 What  is  it  that  we  are  faced  with?  When  the
 Mujahudeen  confronted  agreat  super-power
 in  the  form  of  Soviet  Union,  they  were  able  to
 bring  that  super-power  down  to  its  knees.
 That  super-power  had  fninally  to  leave
 Afghanistan.  In  the  process  of  bringing  that
 superpower  down  to  its  knees,  very
 few  of  the  Afghans  remined  with
 President  Najibullah.  What  was  in
 Afghanistan  Army  roughly  8000,
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 slowly  dwindled  to  just  about  forty-odd  thou-
 sand.  What  is  it  that  the  Mujahideen  did  to
 that  super  power?  If  these  Mujahideens  wer
 such  great  Aghans  then  what  happened  to
 these  very  Mujahideens  could  not  enter
 three  miles  inside  Afghanistan,  leave  alone
 take  a  city,  they  could  not  even  find  a  tree
 under  which  to  go  and  declare  aGovernment
 of  Afghanistan.  |  put  this  quest.on  deliber-
 ately.  What  was  that  and  what  is  it  that  has
 taken  place  now?  Which  of  those
 Mujahideens  have  now  moved  towards
 Kabul?  Whatis  the  force  that  ७  moving  these
 Mujahidens  and  whatis  it  that  we  are  actually
 confronted  with,  inthe  turmoil  in  Afghanistan?
 |  put  it  to  you,  Madam,  that  what  happens  in
 Afghanistan  directly  affects  the  sub-continent
 and  if  it.  affects  the  sub-continent,  it  affefcts
 India’s  national  interest.  |  would  like  to  be
 iinformed  by  the  Govemment  as  to  where
 they  stand  what  are  the  developments  in
 Afghanistan,  how  are  they  influencing  it  and
 what  steps  they  are  taking  to  ensure  that  the
 current  turmoil  in  Afghanistan  also  does  not
 become  a  cauldron  of  civil  war,  of  civil  strife
 or  of  contending  ethnic  rivalry.

 Inowcome  to  West  Asia.  |  have  a  limited
 time  and  Have  to  cover  many  points.  We
 have  consistently  advocated  that  we  have
 adopt  a  total  West  Asian  policy.  We  were
 treating  it  as  a  kind  of  shackle  around  our
 mobility-intellectual  and  conceptual  mobility-
 that  we  have  to  impart  to  it  a  certain  amount
 of  reality  and  mobility  by  recognising  it.  Hav-
 ing  full  diplomatic  relations,  recognition  had
 been  done  long  years  ago.

 Even  after  having  full  diplomatic  rela-
 tions  with  Isreal  |  remember  on  numerous
 earlier  occasions,  pointing  out  that  that
 recognistion  is  not  the  confernment  of  a
 dstinction ona  nation.  tis  merelythe  obtainiig
 of  a  diplopmatic  convenience.  And  yet.  tne
 Government  of  India  delayed  this  compicice
 diplomatic  relations  with  Isreal.  |  cannot
 understand  why.

 SHRI  MANI  SHANKER  AIYAR
 (Mayiladuturai):  May  lask  aquestion?  When
 Shri  Atal  Bihari  Vajpayee  was  the  Foreign
 Minister  of  India,  did  he  diplomatically
 recognise  Isreal?
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 SHRI  JASWANT  SINGH:  We  certainly
 had  diplomatic  recognition  with  the  State  of
 Isreal.  But,,  it  is  the  question  of  up  to  what
 leevel.  You  have  asked  as  to  when  my  senior
 colleague,  Shri  Vajpayee  was  the  Minister of
 Exterr-al  Affairs  in  the  period  1977  to  1979,
 did  he  improve  or  did  he  upgrade  the  level  of
 our  relations  with  Isreal.  No  he  did  not.  But,
 ।  think  that  only  underlines  the  point.  You  do
 not  score  a  point  against  me.  You,  in  fact
 undrline  the  importance  that  we  are  giving.
 Had  we  been  a  Government  on  our  own,  We
 would  have  certainly  taken  that  step.  We
 were  a  part  of  a  Coalition  arrangement.  a
 coalition  of  ideas.  We  ascerted  what  we
 could  and  we  could  not  ascert  what  we  could
 not.  Yet.,  now  that  full  diplomatic  relations
 with  Isreal  has  been  finally  achieved,  we  do
 not  thump  ourselves  on  the  back  as  having
 been  proven  right.  We  still  regret  that  even
 now,  the  Government  of  India  is  defensive
 about  it;  and  they  are  shying  away  and  they
 do  not  wish  to  take  advantage  of  all  those
 various  benefits  that  could  follow  bilaterally.
 The  isuue  is  would  they  unleash  thee  energy
 of  full  diplomatic  relations  between  Isreal
 and  India.

 In  similar  terms,  |  put  it  to  you  that  when
 iut  comes  to  South  Africa,  for  example,  so
 much  is  changing.  Your  report  itself
 recognises  that  change.  Thentatively  it  says
 that  all  sanctions  about  person  to  person  or
 people  to  people  relations  are  now  not  appli-
 cable,  in  the  case  of  South  Africa.  |  put  it  to
 you  that  w3  needto  move  much  more  rapidly
 than  that.  There  are  large  numbers  of  Indi-
 ans,  people  of  Indian  origin  in  South  Africa.
 There  us  a  new  reality.  President  declare
 moved  with,  |  must  say  ,  great  courage  and
 great  vision,  to  alter  the  course  of  that
 obscenity  that  is  apartheid.  It  is  not  any
 longer  in  the  interest  of  India  to  continue  to
 speak  about  South  Africa  in  Yesterday's
 cliches  or  idioms.  by  aii  means  have  proper
 and  ful!  cunsultation  with  Nelson  Mandela
 have  all  other  helpful  and  proper  consulta-
 tions  with  even  Buthelezi  or  with  the  repre-
 sentatives  of  people  of  Indian  origin  who  are
 in  South  Africa  but  do  move  and  move  fast
 and  move  timely.

 In  similar  fashion,  |  come  to  relations
 with  Taiwan.  ।  do  not  understand  when  so
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 much  importance  is  given  to  foreign  economic
 relations,  why  we  ought  to  continue  to  treat
 our  relations  within  Taiwan  as  being  subject
 to  athird  country’s  veto?  Why  is  relationship
 between  Taiwan  and  india  subject  to  some-
 one  else’s  veto?  By  all  means  holdconsulta-
 tions  with  that  someone  else.  If  your  inhibi-
 tion  is  one  the  grounds  of  relations  with
 People’s  Republic  of  China  and  say  that
 short  of  full  diplomatic  recognition  or  what
 ever,  will  have  trade  offices;  we  will  trade;  we
 will  invest  there;  we  will  invite  them  to  invest
 wth  us.  Ido  not  know  what  holds  you  back  in
 this  regard.

 ह
 This  morning,  we  spoke  about  Indo-US

 relations.  |  will  come  to  the  totality  of  the
 question  of  Indo-US  relations  in  a  moment.
 But  part  of  the  aspect  of  the  Indo-US  raltions
 is  the  challenge  that  we  face  today  about
 reformofthe  United  Nations.  There  are  three
 good  paragraphs  here  in  the  report  of  the
 Ministry  about  reform  of  the  United  Nations.
 Ido  not  think the  reform  of  the  United  Nations
 comprises  merely  of  expanding  the
 permanent  membership  of  the  Security
 Council.  Of  course,  thatis  part  of  it,  But,  what
 |  would  like  thee  Government  iof  India  to  be
 addressing  itself  to  on  the  question  of  the
 refom  of  the  \United  Nations,  this  over-used
 cliche  phrase  that  if  the  world is  to  play  ona
 level  playing  field,  then  the  application  of
 sanctions  cannot  be  selective.  It  cannot  be
 applied  in  one  fashion  when  it  come  to  a
 country  in  the  Gulf  region  or  in  anoother
 fashion  when  it  comes  to  Mediterranean
 African  country  and  altogether  athirdfashon,
 when  it  comes  to  the  State  of  Isreal.  This
 level  playing  field  does  not  exist.  And  in  the
 creation  of  this  level  palying  field,  that  is
 where,  |  believe  is  the  principai  ~hallenge  in
 the  reform  of  the  United  Natio:  itis  to  that
 the  Gover  riment  of  Indiabe  addiessing  itself.
 Itis  not  merely  an  expansion  of  the  permanent
 membership  of  the  Security  Council.

 Before  |  go  on  to  Indo-US  relation,  |  will
 say  a  word  about  overseas  Indians.  There  is
 ०  whole  chapter  on  the  question  of  overseas
 Indians  and  |commend the  Goverment.  This
 is  perhaps  the  first  time  that  so  much  space
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 has  been  given  to  the  question  of  the  prob-
 lem  of  overseas  Indians.  They  are  in  various
 categories.  By  and  large,  their  problems  are
 addressed  in  the  chapter  that  is  given  here,
 But  ।  would  like  the  Government  to  clarify  the
 demand  that  continues  to  be  made  by  over-
 seas  Indians  which  is-bout  dual  citizenship.
 There  is  this  umbilical  cord  which  you  can  call
 social,  which  you  can  call  cultural,  which  you
 can  Call  religious,  whatever.  Large  number
 of  these  overseas  Indians  continue  to  look
 back  to  the  mother  country.  They  continuee
 to  seek  from  public  reprsentatives  like
 ourselves  the  facility  of  adual  membership to
 be  able  to  live  and  work  as  citizewns  of  the
 country  where  they  are  noiiw  domiciled  and
 continue  to  have  the  honour  and  the  benefit
 of  being  citizens  of  India.  Where  does  the
 Government  of  India  stand  on  the  question
 of  dual  citizenship?

 We  had  an  imprompu  discussion  of
 Indo-US  relations.  ।  was  examplified  by
 newspaper  reports  that  had  appeared.  Even
 then,  |  said  that  the  reality  of  today  is,  we
 have  set  ouit  as  a  country  on  course  of
 action,  be  it  the  missile  programme,  be  it  our
 space  research  programme  or  be  it  the
 question  of  non-proliferation  treaty.  The
 country will  have  toi  accept that  in  this,  we  will
 not  be  find  friends  and  we  will  have  to  stand
 up  and  pursue  this  path  on  our  own.  When
 we  purse  this  path  on  our  own,  wherther  it  ७
 the  United  States  of  America  or  the  Russian
 Federation  or  anyone  else,  in  the  new  reality
 that  obtains,  we  will  have  to  fight  for  our
 rights.  That  is  why,  |  had  put  it  to  the
 Government  that  it  should  clarify  where  it
 Stands  becausee  the  whole  question  of  the
 United  States  of  America  sttempting  to  bring
 pressure  on  Russia  will  have  to  be  stopped
 inits  track  whatever was  our  agreement  we
 have  hu:  -  are  liek’;  10  have  with  Russian
 Federat:...  |  say  ttus  because  such  inci-
 dents  wili  cuntinue to  recur  and  because  they
 will  continue  to  recur,  the  answer  us  not-and
 |  put  it  with  humility,  Madam-in  routine  ex-
 pressions  of  outrage.  The  answer  will  have
 to  be  found  by  us  inParliament  by  arriving  at
 a  national  consensus  on  the  price  that  the
 nation  is  ready  to  pay  if  you  are to  pursue  this
 path.  |  would  appeal  to  the  Government  that
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 it  must  address  itself  to  the  whole  aspect  as
 an  index  of  what  Indo-US  telations  are  to
 become,  as  Advaniji  pointed  out  in  the  morn-
 ing.  Of  Course,  we  share  so  much. We  share
 a  language  divided  between  American  and
 Indian,  English  we  share  common
 precceptions  about  human  rights  and
 deemocracy.  But  then,  Sir,  there  are  very
 many  great  divides  at  the  levelo  of  day-to-
 day  functioning  of  diplomacy.  The  question
 of  terrorismtrade  and  drugs  divide  the  United
 States  of  America  and  India.  |do  not  wish  to
 elaborate  on  this  point  but  the  United  States
 of  Aamerica  does  not  approach  the  question
 if  terrorism  with  the  appraoch  of  a  level
 playing  field.  Terrorism sien  had  has  become
 a  currency  for  employing  as  a  tool,  as  an
 instrument  and  as  an  leverage.  We  have  to
 resist.  |  do  not  believe  that  the  United  States
 of  America  is  unaware  of  the  dimension  iof
 drug  traffic  that  flows  from  Afghanistan  to
 Pakistan  from  Pakistan  to  India  and  then
 outwards.  |  put  itto  you  that  the  United  States
 of  America  has  not,  till  now,  shared  full
 information  with  the  Government  of  India  or
 the  authorities  in  India  or  the  ageencies  in
 India  on  the  question  of  drug  traffic  frrom
 Pakistan.  ॥  is  a  matter  that  ought  to  be  of
 very  deep  concern  to  us  and  we  ought  to  take
 it  up  with  the  Government  oif  United  States
 in  very  very  serious  terms.  Of  Course,  the
 question  of  Super  301.0  divides  us  and  it  is  not
 just  a  matter  of  economic  sovereignty.  It  is
 the  question  of  economic  interest  of  india
 being  subserved.  |  would,  therefore,  like  the
 Government  of  Indiatoclarify where  it  stands
 on  the  question  of  Super  301.  |  would  also
 like  the  Governmentto  clarify  on  yet  anotheer
 potential  dividing  point,  that  is,  the  impend-
 ing  UN  Conference  on  Environment  and
 Development  in  Rio  in  the  month  of  June
 now.  Would  the  Government  of  India  plempe
 inform  us  on  these  issues  50  that  the  total
 question  iof  Indo-US  relations  will  be  placed
 both  in  the  correct  perspective  and  on  an
 even  keel.  Madam,  |  could  jabour  endlessly.
 Our  globe  is  a  very  large  entity  and  issues
 involved  are  very  many.The  report  of  the
 Ministry  of  External  Affairs  runs  into  many
 hundreds  of  pages.  ttis  not  possible  to  cover
 all  aspects  with  brevity,  concisenees  oreven
 with  intelligibility.  But  |  leave  two  conceptual
 poles  with  you  around  the  magnetic  field  of
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 which  please  structure  the  new  foreign  policy
 that  is  now  absolutely  and  vitally  necessary.
 These  two  conceptual  poles  are  “beneficial
 bilateralism  and  the  rejection  of  a  unipolar
 world  and  an  endeavour  by  India  to  create
 and  move  towards  polycentric  world  you.

 SHRI  SYED  SHAHABUDDIN
 (Kishanganj):  Madam  Chairperson,  |  have
 also  read  the  Annual  Report.  And  Ihave  also
 gone  through  several  policy  statemnts  at  the
 NAM  Foreign  Ministers’  Meeting  un  Septem-
 ber  1991,  the  Commonwealth  Summit  in
 October  1991,  the  G-15  Summit  in  November
 1991,  the  SAARC  Summit  in  December
 1991  and  the  Security  Council  Summit  in
 January  1992.  ।  almost  sounds  like  a
 calender.  But!  searched  in  vain  for  any  fresh
 ideas,  for  any  intimation  of  the  charges  that
 are  taking  place  and  any  appreciation  of  the
 pacewith  which  theworldis  changing.  Madam
 Chairperson,  Ifound  conventional  wisdom,  a
 String  of  pious  platitudes,  worn  out  phrases
 with  which  |  am  quite  familiar,  hackneyed
 formulations,  a  desire  perhaps  to  conceal
 the  reality,  and  asingular  lack  of  originality to
 deal  with  ०  novel  situation,  ०  desire  to  get  out
 of  the  old  rut  and  face  the  new  resurgent
 reality.  Madam,  the  Annual  Report  and  these
 documents  smell  like  old  dusty  files  or  like
 faded  flowers  of  yester-year.

 The  key  issue  today  in  the  contempo-
 rary  unternational  relations  is  our  repspose
 to  what  has  been  called  the  New  World
 Order,  which  is  being  hammred  into  shape
 by  succesive  blows  form  the  only  super-
 power  or  Supreme  Power,  as  Shri  Vajpayee
 Called  it,  the  all  powrful  United  States  of
 America  ।  has  led  to  the  emergence  of  a
 new  alliance  system  which  covers  the  whole
 of  Europe  and  perhaps  includes  Japan,  to
 the  detrimerit  of  the  deprived  Third  World
 and  for  tr.  consolidation  of  the  North,  to  the
 accentuaiiun  of  the  Noth-South  divide  and
 dichotomy.  And  this  is  leading  to  an
 assumption  of  total  leadership  by  the  North
 over  the  destiny  of  the  world  and  the  North  is
 symbolised  by  the  United  States.  President

 -Bush  has  shown  a  missionary  zeal.  |  do  not
 know  whether  he  was  ०  preeacher  at  some
 time  in  his  career.  The  has  that  feel  of  a
 mission, as  if  possessed  of  the  gospel of  free
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 market  and  the  tenests  of  democracy  and
 the  self-rughtenoiusess  of  the  only  defender
 of  human  rights.  The  US  leadership-  once
 again  shows  that  arrogance  of  power  andthe
 bludter of  the  big  bully,  the  only  big  bully  in  the
 bloc  to  which  the  world  has  been  reduced
 today.

 Now  we  have  to  respond  to  this  threat  of
 a  new  imperialism  under  Pax  Americana,  to
 the  extention  of  the  Monore  doctrine  inanew
 form  to  the  entire  world.  And  the  world  is  at
 across-roads  today.  The  question  is,  ‘which
 raod  do  we  take?’  The  question  for  us  is,
 ‘Which  road  do  we  propel  the  world  into,  by
 whatever  mean  we  have  at  our  disposal?’
 One  road  leads to  a  world  federation,  may  be
 in  the  diustant  future,  where  there  is  human
 freedom,  equality,  international  justiice  and
 human  diginity;  exploitation  of  the  totality  oif
 natural  resources  of  the  world  inthe  common
 intersts  of  all  humanity  because  it  is  the
 common  heritage  of  all  mankind;  to  the
 collective  effort  to  protecct  the  environment
 that  envelops  our  planet,  our  common  habi-
 tat  and  in  the  meantime  to  a  freer  unre-
 Stricted  flow  not  only  of  capital  and  raw
 material  and  manufactures  that  they  want,
 but  of  the  technology  and  of  manpower  that
 we  want.  A  truly  global  economy  which
 guarantees  a  minimumstandard  of  life  for  all
 the  inhabitants  of  the  planet;  a  world  free
 from  want,  fear  and  war;  a  world  in  which
 perhaps  State  enemies  and  even  State
 boundaries  would  become  increasingly  irrel-
 evant.

 And  the  other  road  leads  to  neo-
 colonialism;  colonialism  not  only  in  terms  of
 oureconomic  resources  but  acolonisation  of
 our  culture  of  our  mind  and  spirit,  of  our  soul,
 the  dominance  of  one  alliance  system  over
 the  rest  of  the  world  andrising  disparities  and
 with  one  supercop  holding  the  entire  human-
 ity  to  ransom;  with  one  power  combining  the
 role  of  the  legislator,  the  prosecutor,  the
 judge  andthe  executor.  Therefore,  the  ques-
 tion  is,  as  |  put  it,  which  road  shall  the  world
 take  and  which  road  shall  India  propel  the
 humanity.

 We,  as  a  people,  have  always  belived
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 mankind  to  have  a  common  destiny.  We
 believe  all  mankind  to  be  one  single  family.
 We  believe  in  eternal  principle  of  freedom,
 peace  and  dignity  for  all.  From  Buddha  to
 Gandhi  and  from  Ashoka  to  Nehru,  we  have
 had  a  clear  vision  of  the  world  and  of  our
 place  in  world.  We,  therefore,  as  a  people
 have  aclearvision  and  we  instinctively  relate
 to  the  first  road.  But  the  Government,  |am
 afraid,  in  these  documents  has  not  give  us
 any  evidence  of  clarity  of  vision  or  of  purpose.
 They  have  not  defined  the  goals  or  the
 distinction  of  humanity,  nor  the  strategies  to
 get  there,  nor  the  place  of  our  region  and  of
 our  own  place  or  how  best  to  use  the  NAM
 and  the  SAARC  to  achieve  the  purpose,  for
 a  more  equitable  world  order,  People  have
 the  clear  vision.  |  would  like  to  know  fromthe
 Government  whether  the  Government  has  it
 or  not.

 Madam,  lam  aware  ofthe  constraints  of
 diplomacy.  We  face  an  economic  crisis  and
 we  are  economically  vulneerable  and  we
 suffer  from  instabilities  of  our  own  making,
 generated  by  distortions  of  our  own  great
 experiment  and  promoted  by  machinations
 of  our  friends  close-by.  We  have  also  been
 shell-shocked  by  the  sudden  collapse  of  the
 USSR.  But  we  are  also  heirs  to  an  ancient
 civilization  and  we  are  a  historic  State.  We
 are  not  an  artificial  Stat,  an  ersatz  entity,  and
 we  are  capable  of  making  an  effective
 contribution  to  defining  the  controus  of  the
 new  worid  order  to  the  molding  of  the
 intellectural  climate  of  the  age.  We  have  a
 ressponsibility  but  the  Government  shirks  it.
 This  responsibility  is  directed  towards  man-
 kind  as  a  whole:  towards  all  the  wretcheds  of
 the  earth;  towards  the  developing  world  of
 which  we  are  a  part;  towards  our
 own  region  whose  destiny  we  hsare  and
 finally  to  our  own  peuple.  We  have  to  exert
 ourselves  and  we  cannot  give  up  in  tne
 face  of  all  the  pressures  that  we  have  to
 face.

 Now,  what  is  our  attitude  towards  this
 supreme  power  that  has  appeared  on  the
 international  horizon.  The  annual  report  has
 something  very  interesting  to  say  on  the
 Indo-US.  relation  and  you  will  bear  with  me
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 त  |  quote  a  couple  of  sentences,  Page  VII  of
 the  report  says:  “The  United  States  is  our
 largest  trading  partner,  a  major  source  of
 technology  supportive  of  our  efforts  to  over-
 come  the  temporary  economic  difficulties
 and  economic  reforms....”

 ”  A  new  feature  in  the  relations  is
 cooperation  initiated  on  the  defence
 side,  a  strong  mutual  desire  to  fur-
 ther  expand  our  bilateral  and  multi-
 dimensional ties.  India’s  liberalised
 economic  policies  have  opened
 new  possibilites  of  a  long  term
 mutually  beneficial  economic  part-
 nership  with  United  States.”

 Here  we  are.  This  is  our  view  of  the
 United  States.  There  is  this  perception  of
 hope  and  aspiration  directed  towards  the
 United  States.  |  do  not  know  which  way  the
 Government  is  trying  to  lead  us  to.

 Madam  have  we  resigned  oursleves  to
 the  status  of  a  Subedar,  owing  allegiance  to
 the  Global  overlord?  Have  we  become  the
 regional  agent  or  the  collaborator  of  the
 supreme  power  in  its  designs?  Do  we  see
 ourselves  or  rot  as  a  regional  power  en-
 dowed  with  independence  of  judgement  and
 freedom  of  action  which  is  the  essence  of
 Non-Alignment?  |  am  sure  that  the
 hon.Minister  will  spontaneously  and  sum-
 marily  reject  the  charge  of  subservience  that
 deeds  speak  louder  than  the  words.  We
 have  seen  astrong  hesitation.  |have  marked
 ‘hesitation’  क  this  Report,  to  define  ourrole  in
 the  world  of  the  future.  We  have  accepted
 conditionalities  imposed  upon  us  by  the  IMF,
 the  USA  and  the  World  Bank  witnout  a
 whimper.  We  have  voted  on  the  side  of  the
 United  States  on  the  question  if  Zionism.  We
 have  established  diplomatic  relations  with

 Isreal  User  pressure  to  win  American
 plavdils.  We  have  abstained  in  tne  UN  onthe
 question  of  sanctions  against  Libya.  We
 have  reneged  on  our  commitment  to  supply
 rice  to  a  starving  Cuba  and  we  seemed  to
 have  accepted  without  any  protest  the  veto
 of  the  United  States.  Of  course,  we  hope  to
 learn  more  about  it,  there  is,  the  reported
 denial  of  the  transfer  of  technclogy  which  is
 being  made  a  conditional  upon  good
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 behaviour by  a  third  power to  India.  We  have
 sought,  as  the  Report  itself  says,  defence
 cooperation  with  United  States.  We  have
 agreed  to  have  Naval  exercises  in  the  Indian
 Ocean  which  we  long  proclaimed  to  be  a
 Zone  of  Peace  and  from  which,  we  wanted
 all  the  foreign  Navies  to  get  out,  including
 America.

 We  are  ready  -  ।  the  Statements  made
 by  the  hon.  Minister  are  any  indication-to
 give  intothe  Dunkel  Draft  minus  acoma  here
 and  a  fullstop  there.  We  are  prepared  to
 accept  the  blackmail  of  Special-301  to  which
 my  colleague  Mr.  Jaswant  Singh  referred.  In
 the  process  we  have  soft  pedalled  the  NAM
 and  for  all  practical  purposes  given  up  the
 Leadership  role  that  was  ours,  not  only  in
 NAM  bur  also  in  G-77.  This  seem  to  have
 been  lost  now,  Madam  Chairperson.

 We  have  not  taken  any  initiative  to  build
 the  South  Asian  personality.  |  recall  eloquent
 affirmation  of  the  South  Asian  personalities
 by  the  treasury  benches  in  the  last  debate,  or
 the  SAARC  as the  instrument  to  give  a  shape
 and  a  form  to  that  South  Asian  personaility.
 We  have  not  mere  |  shall  not  go  into  details
 any  significant  progress  in  resolving  bilateral
 disputes  with  our  neighbours.  We  have  not
 even  initiated  any  dialogue  with  Pakistan  on
 the  nuclear  question  or  on  the  question
 which  is  vitally  important  of  balanced  arms
 reduction  between  the  two  countries  and  an
 elimination  of  the  armament  race  or  support
 to  the  insurgency  across  the  borders.,  We
 have  remained  silent  on  the  targic  rape  of
 democracy  and  of  humanrights  in  Myanmar
 except  for  making  a  moted  expression  of
 concern  by  some  spokesmen.  This  is  hap-
 pening  in  our  neighbourhood.  We  havefallen
 silent  now  having  burnt  our  fingers  on  the
 ethnic  question  in  Sri  Lanka.  We  have  given
 them  up  «id  we  have  become  now,  rather
 we  have  been  reduced  today.  to  be  the
 spectator  of  the  drama  that  is  taking  place
 before  our  very  eyes  in  Kabul.

 We  have  not  been  assigned  any  signifi-
 cant  role  in  the  West  Asian  talks  and  the
 reconstruction  of  Cambodia.  It  seems  we
 are  losing  not  only  our  nerves  but  also  our
 sense  of  mission.  our  credibility,  our  status,



 547  Demands  for  grants
 (Gen.),  1992-93

 [Sh.  Syedsha  ha  Buddin}

 our  prestige;  we  have  been  marginalised.

 Now,  what  needs  to  be  done?  ।  feel  the
 critical  areas  for  our  diplomacy  are  consoli-
 dation  of  South  Asia.  We  cannot  play  any
 role  in  the  world  unless  we  emerge  as  the
 spokesman  of  the  aspirations  of  the  devel-
 oping  world  and  of  the  interest  of  South  Asia
 as  ०  region  For  this,  we  have  to  take  ०  very
 hard  decision  in  order  to  secure  a  more
 propitious  security  environment.  We  have  to
 try  to  reduce  our  Defence  expenditure  but  in
 step  with  the  power  balanced  and  the
 requizment  of  the  situation  so  that  we  can
 have  independenée  of  action,  so  that  eco-
 nomically  we  are  no  longer  vulnerable,  so
 that  we  do  not  have  to  howto  to  the  IMF  and
 the  World  Bank.  Once  we  have  regained  that
 independence  of  action,  and  once  we  are  no
 longer  vulnerable  to  economic  blackmail,
 then  we  have  to  assert  our  role  in  South  Asia
 andin  the  Indian  Ocean;  andwe  have  to  build
 up ties  with  our  other  neighbours  in  Asia  and
 Africa  particularly  in  Central  Asia,  in  South
 East  Asia,  in  West  Asia  and  in  Southern
 Emperor of  the  New  World  Order.  We  should
 have  the  courage to  tell  himto  get  off  his  high
 horse.  Then  we  shall  have  toremind  himthat
 in  world  history  hegemony  has  never  been
 permanent;  that  power  has  to  be  tampered
 with  wisdom  and  justice;  andthatthe  present
 advantage  must  be  utilised  with  an  eye  on
 the  long  term  future  because  humanity  does
 not  stand  still  humanity  is  looking  today  for
 friends  and  not  for  masters;  it  wants  coop-
 eration  and  not  confrontation;  huamnity  shall
 not  surrender to  the  USA;  it  shall  not  surren-
 der  to  white  power  or  yellow  power  of  brown
 power  or  black  power;  it  shall  not  surender to
 Christinaity  resurgent  or  Islam  resurgent  or
 Zionism  resurgent  or  even  for  that  matter  to
 Hindustan  resurgent.

 People  want  freedom  and  peace;  free-
 dom  and  peace  spring  perpetually  and  eter-
 nally  in  the  heart  of  man;  and  today  all  social
 groups  in  the  world,  all  nationalities  in  the
 world,  are  demanding  identity  and  dignity
 which  has  become  a  common  aspiration  of
 all  mankind.  Unfortunately,  |  found  that  we
 have  shocked  ourselves.  We  have  confined
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 ourselves.  We  have  bound  ourselves  hand
 and  feet,  we  have  lost  our  initiative,  we  have
 lost  our  manoeuvrability,  we  have  lost  our
 freedom  of  action,  and  we  have  lost  our
 independence  of  judgement.  Why?

 |  would  like  to  ask  the  Minister  and  the
 Prime  Minister,  whoever  is  here,  who  is
 afraid  of  Uncle  Sam?  Are  you,  Mr.  Minister?
 Are  you  afraid  of  Uncle  Sam?

 SHR!  RAGHUNANDAN  LAL  BHATIA
 (Amritsar):  |  rise  to  support  the  Demands  for
 Grants  of  the  External  Affairs  Ministry.  My’
 friend  Shri  Jaswant  Singh  has  given  a  de-
 tailed  account  of  the  situation  that  is  prevail-
 ing  inthe  world  today  and  he  has  also  pointed
 out  a  number of  things  which  we  find  missing
 in  this  annual  report.  But  |  am  sorry  to  say
 that  he  did  not  come  out  with  a  single  sug-
 gestion  that  the  Government  of  India  should
 undertake  to  remedy  the  situation.  After  all,
 the  foreign  policy  is  based  on  the  national
 consensus  and  we  all  have  to  contribute  to  it
 and  that  is  how  the  Government  can  react  to
 these  suggestions.

 Shri  Shahabuddin  in  his  speech  has
 shown  some  fears  as  if  we  are  being  domi-
 nated  by  the  Super  Power,  America.  |  want
 to  make  it  clear  that  India  will  never  subju-
 gate  and  will  never  come  in  to  any  kind  of  a
 pressure.,  We  will  continue  to  have  our
 independent  policy  and  our  independent
 thinking.

 Madam  Chairperson,  itis  true  that  there
 have  beenconsiderable  changes  inthe  world
 now.  With  the  collapse  of  the  Soveit  Union,
 the  collapse  of  the  Communist  Governments
 inthe  Europe,  astrange  situation  has  arisen,
 that  the  world  has  become  unipolar  instead
 of  bipolar.  The  cold  war  is  over  and  all  the
 Governments  all  over  the  world  are  restruc-
 turing  their  policies  keeping  in  view  the
 changes  that  have  occurred  in  the  world.

 Now  it  is  a  question  before  us:  India  as
 a  great  nation  who  has  been  playing  a  very
 role  in  the  world  affairs,  as  a  leader  of  the
 non-aligned,  played  a  very  important  role  on
 any  of  the  issues  that  came  before  it,  had  an
 independent  judgment  and  we  have  taken  a
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 certain  position  in  the  world,  as  an  indepen-
 dent  nation.  Now  under  the  changedcircum-
 stances  how  should  we  reconstruct  our  policy,
 taking  into  consideration  the  new  changes
 that  have  taken  place?  Some  people  sug-
 gest  that  India  should  watch  the  situation  for
 some  more  time  and  have  a  passive  1016  at
 present.

 There  are  others  who  feel  that  India’s
 foreign  policy  has  been  always  active  and  we
 have  taken  a  considerable  part  in  the  affairs
 of  the  world  and  have  taken  astrong  position
 wherever  any  issue  arose.  Wecannot  getrid
 of  our  position; we  have  to  playa  animportant
 role  and  continue  to  play  an  important  role  in
 the  world  affairs.

 The  question  arises,  what  are  the  tools
 that  we  want  to  play?  Is  it  diplomacy,  is  it
 negotiation,  or  is  it  our  armed  strength,  or
 should  we  utilise  trade,  culture  andthe  most
 important  role  which  is  the  media  is  playing?
 We  shall  deploy  them.  It  is  very  important
 that  we  take  into  consideration  all  the  tools
 that  are  at  our  disposal.

 In  the  past  India  has  played  well  by
 deploying  diplomacy.  We  have  been  quite
 successful  in  various  fields,  and  by  negotia-
 tions  we  have  been  able  to  achieve  much.

 16.hrs.

 But  whenever  our  national  integrity  in-
 tegrity  had  been  threatened  India  had  used
 force  also.  As  we  know,  Pakistan  had  at-
 tacked  India  three  times  and  India  hiadto  use
 force.  We  cannot  allow  anybody  to  interfere
 in  our  affairs  and  to  look  at  us  from  the  angle
 as  Pakistan  has  been  doing.

 We  have  to  fix  our  priorities  also.  In  the
 changedsituation,  as  has  been  described  by
 my friends  in  the  opposite  and  as  we  all  feel,
 there  is  a  need  to  express  our  priorities,
 whether  it  is  in  the  region  or  in  the  interna-
 tional  field.

 So  far  as  the  region  is  concerned,  it  has
 been  mentioned  by  boththe  speakers  be  fore
 me.  About  our  neighbours,  they  have  spo-
 ken  about  Pakistan;  they  have  spoken  abiout
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 China;  and  they  have  spoken  about
 Bangladesh.  We  have  to  express  as  to  what
 is  our  position  with  regard  to  these  outstand-
 ing  problems  and  how  are  we  going  to  solve
 them.

 Inthe  international  field,  there  is  aques-
 tion  of  Palestine;  there  is  ०  question  of  South
 Africa;  there  is  a  question  of  rich  versus  poor,
 and  there  is  a  question  of  indiscriminate
 nuclear  policy.  We  have  to  deal  with  these.

 1  will  now  come  to  our  neighbours  as  it
 has  been  very  much  emphasised  by  my
 friends  Shri  Shahabuddin  and  Shri  Jaswant
 Singh.

 16.03  hrs.

 [SHRI  SHARAD  DIGHE  in  the  Chair

 So  far  as  Pakistan  is  concerned,  Shri
 Jaswant  Singh  has  put  a  very  pertinent
 question  as  to  what  are  we  doing.  This  is  a
 problem,  a  legacy  with  us.  |  want  to  assure
 him  that  at  every  stage,  India  had  played  an
 important  role  in  solving  this.  But  there  are
 certain  situations  which  we  cannot  help.  For
 instance,  there  is  a  feeling  among  the  lead-
 ers  in  Pakistan,  it  is  a  kind  of  complex  with
 them,  that  India  never  accepted  partition.
 And  the  other  feeling  that  they  have  is  that
 India  is  seeking  hegemony  over  Pakistan.
 These  are  all  fallacious.  It  has  been  made
 very  clear  right  from  the  beginning  and  in
 many  a  statement  of  the  different  Govern-
 ments  that  came  to  power  in  India  that  we
 have  nothing  to  do  with  these..  We  have
 ‘accepted  partition.  The  sub-continent  was
 divided.  And  we  wish  them  well.  They  are  an
 independent  country.  They  are  a  sovereign
 country. They  can  decide  whatever they  want.
 VVe  have  never  interfered.  But  this  feeling,
 this  fear,  always  comes  to  their  mind.  They
 are  raising  the  issue  of  Kashmir.  About
 Kiashmir  also,  they  put  forward  an  argument
 thiat  in  Kashmir  there  is  a  Muslim  majority
 and  secondly  Kashmir  is  contiguous  and
 therefore,  they  have  ०  right.  But  they  forget
 that  Kashmir  fate  was  decided  long  before
 when  the  Maharaja  had  accepted  joining
 with:  India.  Then,  many  elections  had  taken
 place  in  Kashmir  under  the  Indian  Constitu-
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 tion.  The  people  of  Kashmir  had  accepted  it.
 They  continue  to  live  with  us.  Kashimir  con-
 tinues  to  be  a  part  of  India.  It  is  difficult  to
 explain  to  them.  Both  India  and  Pakistan  are
 independent  countries.  If  they  have  more
 trade  with  us,  then  both  of  us  can  flourish.  If
 they  have  better  relations  with  us,  both  of  us
 can  play  ०  better  role  in  this  region  and  inthe
 world.  But  somehow or  the  other,  this  feeling
 has  remained  with  them  and  nobody  has
 been  able to  remove  it.  The  super  forces,  the
 super  powers,  believe  in  the  policy  of  divide
 and  rule  and  they  have  been  playing  with  this
 problem.  This  problemremains  up-hilltoday.
 lam  sure  that  out  Government  is  trying  to
 solve  this  prcblem  with  Pakistan.  Our  Prime
 Minister  had  met.  Mr.Nawaz  Sharief  acouple
 of  times.  There  have  been  effort  to  have  joint
 meetings  in  boththe  countries.  But,  so  far  no
 result  has  come  before  us.  But,  so  far  as
 Indian  Governmentis  concerned,  it  believes
 in  peace;  it  believes  in  negotiations  and  they
 are  continuing  their  efforts  to  see  that  we
 improve  our  relations  with  Pakistan.

 Coming  to  China,  there  has  been  no
 inter-action  between  India  and  China.  ta
 1988,  shri  Rajiv  Gandhi  took  an  initiative  and
 a  delegation  of  the  Congress  Party  was  sent
 to  China  to  which  |  was  also  a  Member.  We
 met  the  Communist  Leader  there;  at  party
 level  we  discussed  the  problem  and  we  were
 happy  to  note  that  China  wants  that  the
 problem  between  India  and  China  be  solveci
 peacefully.  When  we  reported  the  matter  112
 our  Government,  there  was  exchange  of
 delegation  from  both  sides.  They  also  ass-
 sessed the  situation  and  reported the  mattrar
 to  our  Government.  Then,  the  then  Prime
 Minister,  shri  Rajiv  Gandhi,  went  to  China.  It
 was  a  break  through.  The  situation  changed
 considerably  and  there  was  every  hope  that
 the  relations  willimprove.  Three  agreements
 of  trade,  travel  and  cultural  affairs  were:  all
 signed  by  them.  But,  unfortunately,  the  two
 Governments  which  followed  after  Shri  Rajiv
 Gandhi,  did  not  take  any  interest  and  the
 result  was  that  the  things  again  remained  as
 they  were.  Now,  again,  |  would  request  our
 hon.  Minister  that  inter-action  should  start.
 He  should  take  action  so  that  we  are  able  to
 improve  our  relations  with  China.  Ifthese  two
 great  powers  come  together,  it  will  be  benefi-

 APRIL  20,  1992  Min.  of  Extenal  Affairs  552

 cial  to  both  and  |  feel  that  there  will  be  three
 benefits  that  will  accrue  to  us  if  there  is  a
 greater  cooperation  between  China  and
 India.  The  first  benefit  will  be  the  reduction  in
 our  defence  budget  because  two-third  of  our
 army  is  standing  at  that  border  and  our
 officers  and  Jawans  aré  working  at  the  height
 of  1:3000,  ft,  14000  ft  or  15000  ft  where  even
 sup  plies  are  very  difficult  to  reach  and  they
 are  being  air-dropped.  so,  with  this  coopera-
 tiori,  |  am  sure,  there  will  be  tremendous
 reduction  in  our  defence  expenditure,  which
 we  can  deploy  to  other  developing  areas.

 The  second  benefit  that  will  accrue  to  us
 is  that  we  will  have  an  open  market  for  more
 tlaan  100  billion  people.  China  is  producing
 «capital  goods,  India  is  producing  consumer
 goods  andthis  inter-action  and  this  coopera-
 tion  between  the  two  countries  will  benefit  us
 considerably  because  we  are  producing  the
 consumer  goods  which  they  require.  This
 increase  in  trade  will  be  beneficial  to  us.

 The  third  and  the  most  important  factor
 or  advantage  that  we  will  have  is  that  the
 cooperation  between  China  and  India  will
 totally  change  the  geo-political  situation  of
 this  area  and  that  is  very  important.  We  will
 be  playing  together  a  role  not  only  in  this
 region  but  in  the  world.  Both  countries  have
 been  friendly  from  historical  times.  We  had
 relations  from  historical  times  and  both  coun-
 tries  h.ave  large  population  anda  culture  and
 a  history.  so,  together  we  will  be  able  to  play
 very  innportant  role.

 Therefore,  |  urge  upon  the  Minister  that
 whatev  er  thread  has  been  left  by  Shri  Rajiv
 Gandhi  shouldbe  carried  forward  intensively
 so  that  vve  improve  our  relations  with  China.

 |  wa  nt  to  refer  to  our  embassies  abroad
 also.  We?  have  embassies  in  very  many
 countries:.  They  were  opened  at  a  certain
 stage  or  at  ०  time  when  the  policy  of  non-
 alignment  became  very  popular,  and  since
 Indiaa  was  helping  all  the  colonial  countries,
 whenever’  they  were  freed,  they  joined  our
 movement.  But  now  we  will  have  to  review
 the  situation.  There  are  embassies  in  so
 maany  small’  small  countries  where  we  do  not
 have  any  trade  what  soever  or  where  we
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 have  negligent  trade.  So,  |  will  request  the
 Minister  to  keep  in  view  the  economic  situa-
 tion  of  the  country  and  have  one  embassy for
 three-four  small  countries,  which  can  look
 after  all  those  areas,  rather  than  having
 embassies  in  all  the  countries  of  the  world.
 This  will  help  us  both  ways.

 Lastly,  as  Ihave  told  you,  we  have  some
 tools  like  diplomacy,  negotiation,  trade,  cul-
 ture,  media  and,  of  course,  our  armed
 strenght.  In  order  to  consolidate  them,  we
 needa  leader.  Fortunately,  we  have  a  leader
 in  Shri  Narasimha  Rao  who  with  his  experi-
 ence  of  five  decades  and  who  is  a  philoso-
 pher,  has  united  this  nation.  Therefore,  un-
 der  his  leadership,  |  want  policy  initiatives  to
 be  taken  with  regard  to  China,  and  specially
 with  regard  to  Pakistan  and  also  about
 strengthening  SAARC,  so  that  we  play  an
 important  role  in  the  world  affairs.  Thank  you.

 SHRI  SUDARSAN  RAYCHAUDHRI
 (Serampore):  Sir,  these  days  it  is  not  much
 fashion-able to  refer to  election  manifestoes,
 particularly  of  the  Congress  (1)  party,  since
 these  are  obeyed  mostly  in  breaches.  But
 our  hon.  Finance  Minister,  Dr.  Manmohan
 Singh,  while  replying  to  the  discussion  on  the
 General  Budget  last  month,  quoted  pro-
 fusely  fromthe  Governmentis,  in  fact,  trans-
 lating  the  promises  in  the  manifesto  into
 reality.  This  has  inspired  me  to  see  through
 once  more  the  election  manifesto  to  look  at
 what  has  been  written  in  matters  of  foreign
 policy.

 After  the  usual  abuse  of  the  National
 Front  Government,  it  is  written  there,  and  |
 quote:

 “It  is  for  us  to  ensure  that  the  ending  of
 the  cold  war  does  not  mean  domination
 by  any  one  power  centre.”

 Again  it  is  written:

 “itis  for  us  to  ensure  that  the  new  world
 order  is  based  onthe  philosophy  of  non-
 violence  enunciated  by  Gandhiji,  and  it
 is  for  us  to  ensure  that  it  is  founded  on
 the  principles  anunciated  by  Pandit
 Jawaharlal  Nehru  peaceful  co-exist-
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 ence  abjuring  the  quest  for  dominanceਂ

 Now  |  want  to  ask  the  Government,
 what  actions  have  they  taken  to  ensure  that
 these  promises  are  translated  into  reality.

 In  this  Annual  Report  1991-92,  apart
 from  the  chapters  dealing  with  particular
 issues,  there  is  one  chapter  where  our  for-
 eign  policy  perceptions  and  our  major
 achievements  are  summarised.  But  it  is
 indeed  surprising  to  note  that  not  a  single
 word  has  been  used  there  with  reference  to
 the  promises  in  the  election  manifesto.  Inthe
 chapter  on  States,  two  paragraphs  have
 been  devoted  to  show  the  changes  in  the
 Indo-US  relations  and  |  must  say  that  Virtu-
 ally  similar  words  have  been  used  in  the
 Presidential  Address  too

 It  is  said  in  the  report,  and!  am  quoting:

 “There  has  been  a  significant  and
 percerptible  improvement  in  the  Indo-
 U.S.  relations.  Our  shorted  values  of
 democracy,  individual  liberty  and  re-
 spect  for  human  life  provided  a  strong
 basis  for  close  cooperation between  the
 two  largest  demicracies  of  the  world”.

 These’  shared  values’  appear  to  be  a
 recent  invention  by  this  Government.  |  would
 like  to  discuss  here  the  focal  point  of  our
 present  Government's  foreign  policy,  this  is
 the  Central  theme.  The  otherissues,  particu-
 larly  our  position  vis-a-vis  our  neighbouring
 States,  wouldbe  discussed  by  the  colleagues
 from  my  party.

 May  |  ask  the  hon.  Minister  whether  it  is
 a  fact  that  the  U.S.Government-  whom  we
 are  eulogising  in  this  Annual  Report  as  had
 been  supportive  of  our  efforts  to  overcome
 our  temporary  economic  difficulties  and
 programme  of  economic  reform?  Does  this
 Government  really  share  these  values  of
 democracy,  individual  liberty  and  respect  for
 human  rights?  Can  you,  fora  moment,  forget
 Vietnam?  what  this  U.S.A.  had  done  in  Viet-
 nam  in  the  name  of  democracy  and  indi-
 vidual  liberty  is  known  to  all.  |  know  that
 Vietnam  is  an  event  of  the  past.  |  also  know
 that  the  Soviet  Union  is  dead  or  it  has  been
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 killed.  ॥  is  said  that  the  changed  global
 situation  has  changed  the  U.S.  policy  too
 and,  therefore,  we  must  speed  up  the  pro-
 cess  of  befriending  the  U.S.

 Does  a  leopard  ever  change  its  spots?
 The  U.S.  imperialism  continues  to  be  the
 U.S.  imperialism;  rather  in  this  changed
 global  scene,  it  had  assumed  much  more
 dangerous  character.

 What  is  the  case  of  Cuba?  This  tiny
 island  State  is  situated  only  some  miles  away
 from  the  U.S.  mainland.  Apart  from  the  30-
 year  trade  and  economic  embargo,  the  U.S.
 there.  The  U.S.  -offensive  has  particularly
 been  aggravated  since  the  dismantling  of
 the  Soviet  Union.  The  United  States  is  now
 trying  all  the  tricks  -covert  and  overt-  to
 destabilise  the  Cuban  economy  by  accentu-
 ating  crises  in  food,  medicine  and  consumer
 goods.  Not  only  that.  All  of  us  know  that
 counter-revolutionaries  are  being  continu-
 ously  aided  and  abetted  by  the  C.I.A.  what  15
 the  fault  of  Cuba?  ।  stands  up  heroically
 against  the  American  hegemony.

 What  is  the  case  of  Libya?  Nobody
 supports  domestic  or  internationalterrorism.
 But  why  these  sanctions  against  Libya?  15  it
 proved  that  the  two  Libyans  are  guilty  of  the
 Lockerbie  aircrash?  How  is  it  that  U.S.  thinks
 that  the  Libyan  judiciary  is  worthless  andthe
 U.S.  thinks  that  the  Libyan  judiciary  is  worth-
 less  and  the  U.S.  judiciary  alone  is  the
 repository  of  all  the  wisdom  on  the  earth?
 Here,  |  must  say  that  the  entire  United
 Nations  machinery  is  being  growingly  usurped
 by  the  United  States  in  its  bid  to  have  global
 hegmony.  Take  the  case  of  Gulf  war  or  the
 case  of  Libya.  Why  chpater  VII  of  the  U.N.
 Chapter  has  been  invoked  against  Libya?  It
 is  said  that  sanctions  under  Chpater  VIl  can
 only  be  invoked  in  case  of  breaches  of
 peace,  threats  to  peace  or  acts  of  aggres-
 sion.  But  before  resorting  to  such  means,  the
 measures  included  in  Chapter  VI  should  be
 used  to  reach  a  peaceful  settlement.  |  would
 like  to  ask  whether  the  Lubya’s  refusal  to
 extradite  two  men  to  U.S.  or  Britain,  whose
 crime  has  not  been  proved  in  Libyan  court,
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 constitute  a  breach  of  peace  or  an  act  of
 aggression?  would  Chpater  VII  de  similarly
 used  against  the  United  States  for  its  persis-
 tent  failure  to  extradite  Mr.  Anderson  of
 Union  Carbide  to  us?

 So,  this  is  the  real  face  of  the  United
 States  with  whom  we  are  sharing  great
 Values  and  that  is  why  perhaps  we  have
 failed  to  supply  rice  to  Cuba,  we  have  failed
 to  straightway  oppose  the  Sanctions  Reso-
 lutions  against  Libya.  We  do  not  want  to
 antagonise  the  U.S.  which  never  presses  for
 withdrawal  of  Israel  from  the  occupied  Arab
 land  which  seeks  to  in  fact  kill  the  children  of
 Libya,  Iraq  and  Cuba  from  hunger  and  des-
 titution  and  by  supporting  this  U.S.
 Government's  action  we  are  ensuring  the
 new  world  order,  as  has  been  stated  in  the
 manifesto  which  is  based  on  the  Gandhian
 philosophy  of  non-violence.

 Sir, why  this  softness  towards  the  United
 States?  Does  the  United  States  Govern-
 mentreally  treat  us  on  an  equal  footing.  Does
 it  consider  us  as  its  friend?  Then  what  is  the
 reasons  behind  the  stoppage  of  sale  of
 wheat  to  us?  Is  it  because  we  wanted  to
 supply  rice  to  Cuba  or  Cuba  has  requested
 us.to  supply  them  rice,  and  even  the  threat
 of  using  trade  sanction  against  Russia  if  it
 transfers  the  rocket  technology  to  India?
 This  matter  has  already  been  referred  to  in
 the  House  in  the  Zero  Hourtoday.,  Then  why
 this  Pentagon  Report  which  dubbed  us  as
 hegemonistic  and  prescribed  the  use  of
 force  against  us  if  we  do  nottoo  the  American
 line  on  non-proliferation  ?  sir,  we  must  re-
 member  that  President  Bush  has  told  that
 he,  on  the  whole,  was  supportive  of  the  views
 expressed  in  the  Pentagon  report.  Yes,  we
 know  that  James  Baker  and  others  in  the
 State  Department  have  assured  us  that  this
 Pentagon  report  is  not  the  official  view  of
 United  States  Government.  But  should  we
 buy  this  argument?  Is  it  not  a  fact  that
 Washington  is  blowing  hot  and  cold  in  its
 attitude  towards  India?  sometimes  Senator
 Wally  Herder  puts  forth  a  legislation  threat-
 ening  to  deny  India  of  the  ‘Most  favoured
 nation  status’.  The  US  State  Department
 have  assured  that  they  do  not  see  yee  to  yee
 with  Wally  Herger.Then,  in  the  case  of  Sena-
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 tor  Dan  Button,  he  put  forth  one  more  legis-
 lation  that  unless  human  rights  organisation
 have  been  granted  access  to  Kashmir  and
 Punjab,  the  United  States’  aid  to  India  would
 be  suspended.  Then  comes  the  assurance
 that  they  are  not  serious  on  this  piece  of
 legislation.  May  |  remind  you  of  Mr.
 Lagomarsino’s  amendment  against  India  in
 the  line  of  Presslers  amendment  against
 Pakistan?  That  time  also  President  Bush
 declared  that  he  would  veto  it  and  we  re-
 joiced  over  American  magnanimity  and  per-
 haps  our  Foreign  Department's  capability.
 But  can’t  we  see  the  real  message  of  the
 United  States  through  this  off  and  on.  syn-
 drome?  can't  we  see  what  Mrs.  Carla  Hills,
 the  US  trade  representative  was  telling  that
 for  the  time  being  the  Special  -301  would  not
 be  used  against  us  and  the  very  next  mo-
 menttelling  thatunless  we  change  our  patent
 laws  immediately,  Special  -301  will  be  im-
 posed  against  us?  And  what  is  our  reaction?
 We  told  that  ‘Indo-US  differences  will  be
 narrowed  down  and  that  too  within  the
 Dunked  framework  and  so  don't  be  angry
 with  us’.  Can  we  not  see  how  the  United
 States  has  been  pressing  us  on  the  question
 of  NPT?  This  highly  discriminatory treaty  that
 wants  to  perpetuate  the  nuclear  monopoly  of
 some  nations  is  being  thrust  upon  us  andthe
 US  is  trying  to  make  us  join  the  Five  Nations
 Conference  onthe  plan  of  having  South  Asia
 as  nuclear  weapon  free  zone.  But,  has  the
 US  agreed  to  take  its  hands  off  Diego  Garcia
 island  in  the  Indian  Ocean  from  where  it  can
 target  its  strategic  missiles  against  so  many
 Asian  countries?  We  refuaed  to  do  so,  but
 they  are  shoring  from  the  housetops  that  we
 must  agree  to  the  nuclear  weapon  fee  zone
 and  instead  of  outrightly  rejecting  that  pro-
 posal,  we  have  been  lured  into  the  talk  traps
 with  America  in  the  coming  two  months.  The
 US  Government  is  speaking  about  NPT.  But
 what  about  their  own  Star  Wars  project?  The
 Pentagon  Report  clearly  revealed  that  the
 US  still  seeks  to  project  itself  as  the  world
 policeman,  but  unfortunately,  we  are  now  so
 much  enamoured  of  the  United  States  that
 we  fail  to  understand  its  game  plans.  Even  in
 its  relations  with  Pakistan,  the  US  is  acting
 with  sinister  duplicity.  Itis  now  disclosed  that
 the  USknewas  early  as  in  1983,  of  Pakistan’s
 nuclear  weapon  plan,  but  inspite  of  that,  it  did
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 not  stop  giving  aid  to  Pakistan  and  despite
 the  suspension  of  commercial  and  military
 aid  to  Pakistan  under  Pressler  Amendment
 in  October,  1990,  the  sale  of  sensitive  mili-
 tary  aid  and  spare  parts  had  continued
 unabated.  This  is  the  USA  with  which  we
 have  tied  ourselves  and  we  are  doing  every-
 thing  against  our  cherished  principles  in
 each  step.

 Sir,  we  know  fully  well  that  Israeli  Zion-
 ism  has  been  still  practising  racial  discrimi-
 nation,  but  we  have  joined  hands  withthe  US
 to  rescind  the  UN  Resolution  that  equated
 Israeli  Zionism  with  racism.  That  was  only
 the  first  step.  Next,  we  have  established  full
 diplomatic  relationship  with  Israel.  But  has
 Israel  changed  its  policy?  Has  it  shown
 slightest  of  signs  that  it  would  withdraw  from
 the  occupied  Arab  land?  Rather,  it  has  accel-
 erated  its  attack.  ॥  has  mounted  its  assault
 on  Lebanon.  The  Israeli  helicopters  have
 murdered  Sheik  Abbas  Musawi.  The  Mos-
 cow  Conference  was  boycotted  by  the  PLO
 in  the  wake  of  continued  Israeli  intransi-
 gence.  Later,  the  Washington  round  also
 yielded  no  result.  Even,  as  late  as  on  1st  of
 April,  Israel  have  killed  four  Palestenians  in
 the  occupied  Gaza  strip.  Today’s  newspaper
 has  carried  one  report  that  Israeli  forces
 have  been  attacking  South  Lebanese  vil-
 lages  and  the  US,  while  leading  a  total
 blockade  on  Iraq  causing  inhuman  hard-
 ships  upon  the  civilian  population  including
 its  children  and  women,  is  doing  notning  to
 pressurise  Israel.  This  is  the  US  with  which
 we  are  sharing  values  and  this  is  the  Israel
 whom  we  have  offered  full  diplomatic  recog-
 nition  and  that  too,  without  having  any  full-
 scale  discussion  in  this  House.

 Sir,  as  my  esteemed  colleague  Shri
 Shahabuddin  has  already  stated,  this  Gov-
 ernment  has  made  a  complete  ‘U’  turn  not
 only  on  matters  of  economic  policy  at  the
 behest  of  the  World  Bank  and  the  Interna-
 tional  Monetary  Fund  but  in  matters  of
 foreign  policy  too,  we  have  driffed  ourselves
 far  away  from  our  policy  of  non-alignment,
 the  basics  of  which  is  anti-imperialism  and
 anti-colonialism.  ॥  is  the  deed  that  matters,
 not  the  outward  label  and  not  the  outward
 nadkaging.  One  may  wax  eloquently  on  non-
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 alignment,  but  in  reality,  we  are  doing  every-
 thing,  we  are  doing  something  atleast,  which
 go  against  the  principles  of  non-alignment.
 True,  the  whole  world  has  changed.  The
 Soviet  Union  is  not  there.  But  what  should  be
 ourresponse  to  this  change?  should  we  lead
 ourselves  to  be  a  client  state  of  the  United
 States?  Should  we  forge  asort  of  subsidiary
 alliance  with  US?  Unfortunately  that  is  what
 this  Governmentis  doing.  The  process  started
 since  the  time  of  the  Chandreshekhar  Gov-
 ernment  when  refeulling  facilities  were  of-
 fered  to  the  U.S.  wareplanes  for  the  Gulf  ,
 and  then  recognition  of  1591,  or  our  refusal
 orreluctance  to  supply  rice  to  Cuba.  There  is
 a  clear  sign  of  growing  capitulation  to  the
 United  States.  Even  we  have  agreed  to  join
 Indo  U.S.  military  exercise  in  the  coming
 summer.  Our  hon.  Minister  of  Defence  has
 declaredit  after  his  return  from  U.S.  Inn  fact,
 the  joint  exercise  has  already  started.  It  has
 not  been  reportedin  this  House.  |  quote  from
 the  Economic  Times  dated  9th  April,  1992.

 “A  team  of  US  Marines  has  recently
 completed  a  four-week  training  course
 for  para  commandoes  and  air  force
 instructors  inadvancedcommandotech-
 niques  at  the  Para  Training  Centre  in
 Agra,

 Headquartered  in  Tokyo  the  American
 commando  teams  is  part  of  the  US
 Pacific  Commando  and  was  in  India  for
 four  weeks  till  end  of  March  as  part  of  an
 ongoing  exchange  of  defence  person-
 nel  under  the  Kickleighter  proposals  for
 enhanced  Indo-US  defence  ties.”

 What  is  more  serious?  It  has  been
 reported  here  from  the  spokesman  from  the
 Defence  Minister,  Shri  Sharad  Pawar's  of-
 fice:  “The  Army  and  the  Air  Force,  however,
 were  unware  even  of  the  presence  of  the
 American  marines  in  Agra.”

 In  return  of  this,  what  we  are  offering?
 That  is  more  dangerous.

 “In  return,  New  Delhi  may  oblige  the  US
 army,  keen  to  learn  about  India’s  expe-
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 rience  in  low  intensity  conflicts  in  Shri
 Lanka,  Kashmir,  Punjab  and  the  North-
 eastern  States  by  granting  its  officers
 visiting  rights  to  the  High  Altitude  War-
 fare  Schools  in  Gulmarg  and  the  Jungle
 Warfare  Schoolin  Virangte  onthe  Assam
 Nagaland  border.”

 This  sensitive  area  would be  exposedto
 the  U.S  officials.  What  can  be  the  common
 policy  and  what  can  be  the  common  interest
 with  the  U.S  Government?  Are  you  not
 being  drawn  into  the  U.S.  global  military
 strategy?  Against  whom  this  joint  exercise  is
 directed?  In  what  way  will  it  benefit  India?
 The  experience  of  such  strategic  coopera-
 tion  with  the  United  States  of  the  Third  world
 countries  is  well  known,  whether  in  Chile  or
 South  Korea  or  Phillippines  or  every  where.
 The  United  States  have  used  such  coopera-
 tion  to  subvert  democracy  there  and  to  en-
 force  its  own  dictates.  What  1  most  shocking
 is,  the  matter  has  been  settled  completely
 without  having  any  sembalance  of  discus-
 sion  in  this  House

 Iknow  that  this  Governmentis  behaving
 inthis  manneron  the  basis  of  the  assumption
 that  since  the  Soviet  Union  is  not  there  and
 since  we  are  getting  money  from  the  World
 Bank  of  the  IMF,  we  must  toe  the  U.S.  line.
 This  is  dangerous.  If  we  give  an  inch  now,  we
 have  to  surrender  a  mile  tomorrow.  There-
 fore,  we  have  to  discard  the  policy  of  playing
 second  fiddle  to  United  States.  We  are  not
 opposed  to  the  American  people;  we  are
 opposed  to  the  American  Government  be-
 cause  it  represents the  imperialist  hegemonist
 policy..

 Only  the  other  day,  you  may  remember,
 Robert  Gates,  Director  of  CIA  has  declared
 thatthe  United  States  focus  had  been  shifted
 from  the  former  Soviet  Union  to  the  Third
 world  countries.  In  these  circumstances,  the
 basic  theme  of  our  foreign  policy  should  be
 to  forge  unity  of  the  Third  world  countries,  to
 forge  further  South-South  cooperation.

 In  November  last,  G15  Conference  was
 held  at  Caracas  where  leaders  of  tiny  States
 like  Malaysia  and  Zimbabwe  participated
 and  where  Mahathir  Bin  Mohamad  and  Rob-
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 ert  Mugaby  raised  their  voice  against
 hegemonistic  West.  ।  would  like to  quote  two
 or  three  lines  from  the  speech  of  Robert
 Mugabe:-

 “The  South,  therefore,  must  resist  the
 arrogant  stance  taken  by  the  Group  of  7
 in  multilateral  negotiations...Let  us  say
 ‘No’  to  this  arrogant  attitude;  ‘No’  to  the
 subordination  of  allourcountries  to  their
 whims;  and  ‘No’  to  the  reduction  of  all  of
 us  to  nothing  but  worshippers  of  these
 economic  gods...”

 Mahathir  Bin  Mohamad  said:-

 “The  new  agenda,  therefore,  should  be
 for  a  “Supportive  World  Orderਂ  where
 decisions  which  affect  the  vital  interests
 of  developing  countries  are  not  made  by
 a  privileged  few  in  total  disregard  forthe
 views  of  the  countries  concerned.”

 |  request  the  Government  not  to  ditch
 these  tiny  States  like  Malaysia  and  Zimba-
 bwe.  (Interruptions)  Cuba,  the  tiny  State
 means,  geographically,  not  quality  -wise.
 We  must  react  to  them.

 Lastly,  |would  like  to  make  one  request.
 The  Solidarity  Committee  of  Cuba  has  been
 formed  here  in  India.  Many  non-political
 personalities  and  intellectuals  have  been
 included  in  it.  They  are  collecting  relief  mate-
 rials.

 They  are  collecting  one  kg  of  rice  from
 each  worker's  family.  Is  this  Government
 prepared  to  make  ship  transport  arrange-
 ment  to  have  these  goods  deliveredto  Cuba?

 Thank  you

 SHRI  SUDARSAN  RAY  CHOUDH  RI
 (Serampure):  |  beg  to  move:-

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be  re-
 duced  to  Re.1.”

 [Failure  to  reject  Indo-US  Joint  na-
 vel  exercise.  ](1)

 “That  the  demand  under  the  Head
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 Ministry  of  External  Affairs  be
 reduced  to  Re.  1.”

 [Dilution  of  anti-imperialist  thrust  in
 the  Foreign  policy..]  (2)

 “That  the  demand  under  the  Head
 Ministry  of  Exiernal  Affairs  be  re-
 duced  to  Re.  1.”

 [Growing  capitulation  to  the  (1.5.
 hegemonistic  designs.](3)

 SHRIBHOGENDRA JHA  (Madhubani):
 |  beg  to  move:-

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be  re-
 duced  by  Rs.  100.”

 [Need  to  promote  solidarity  and
 friendship  with  the  democratic
 forces  in  Myaamar  (Burma).  ](14)

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be  re-
 duced  by  Rs.  100.”

 [  Need  to  oppoeed  up  efforts  for
 peaceful  settlement  of  Afghanistan
 problem.]  (15)

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be  re-
 duced  by  Rs.  100.”

 [Need  to  indentify  efforts  to
 roactivate  the  non-aligned  move-
 ment  particularly  to  achieve  unity
 among  the  developing  countries.]
 (16)

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be  re-
 duced  by  Rs.  100.  “

 [  Need  to  take  a  firm  stand  against
 U.S.  military  aids to  Pakistan  which
 is  indirectly  encouraging  secession-
 ist  elements  in  Punjab.](17)

 “That  the  demand  under  the  Head
 Ministry  of  of  External  Affairs  be
 reauced  by  Rs.  100.”
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 (Sh.  Bhogendra  Jha]  [  Failure  to  help  settle  Tibetan’s  issue
 amicably.](31)

 [Need  to  undertake  practical  measures
 without  further  delay  for  constructing
 multi-purpose  dams  on  river  Kosh  at
 Barahkhetra  in  the  mutual  interests  of
 India  and  Nepal.](18)  क

 “  That  the  demand  under  the  Head .
 Ministry  of  External  affairs  be  reduced
 by  Rs.  100.”

 [  Need  to  take  early  steps  for  multi-
 purpose  dams  at  shishapani  over  river
 Kamalaand  at  Nunther  over  river  Bagmati
 in  the  mutual  interests  India  and  Nepal.]
 (19)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  speed  up  steéPs‘  to  fully
 normalise  relations  with  the  people’s
 Republic  of  China.]  (20)

 That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  undertake  steps  to  settle  the
 border  dispute  with  the  People’s  Re-
 public  of  China.]  (21)

 “  That  the  demand  under  the  Head
 Ministry  of  Externai  Affairs  be  reduced
 by  Rs.  100.  “

 [  Need  to  take  the  Indian  Council  of
 World  Affairs.]  (22)

 SHRI  M.  RAMANNA  RAI  (Kasargod):  |
 beg  to  move:-

 “That  the  demand  under  the  head  Min-
 istry  of  External  Affairs  be  reduced  to
 Re.  1.”

 [Failure  to  normaiise  our  relations  with
 People  Republic  of  China.](30)

 “  That  the  demand  under  the  head
 Ministry  of  External  affairs  be  reduced
 to  Re  1.

 “That  the  demand  under  the  head  Min-
 istry  of  External  Affairs  be  reduced  to
 Re.  1.”

 [  Failure  to  improve  our  friendship  with
 Nepal.]  (32)

 “That  the  demand  under  the  head  Min-
 istry  of  External  Affairs  be  reduced  to
 Re.1.”

 [Failure  to  improve  our  relations  with
 Pakistan,  Bangladesh,  Sri  Lanka  and
 Mayanmar  (Burma).](33)

 “That  the  demand  under  the  head
 Ministry  of  external  Affairs  be  recuded
 to  Re.  1.”

 [Failure  to  re-consider  our  relations  with
 Israel  (34)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  to
 Re..1.”

 [Failure  to  take  intiative  for  the  peaceful
 settlement  of  Afghan  issue.]36)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  to
 Re.1.”

 [  Failure  to  take  note  of  U.S.  designs
 against  Cuba.](36)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  to
 Re.1.”

 [  Failure  to  send  food  articles  to  Cuba..]
 (37)

 SHRI  GIRDHARI  LAL  BHARGAV
 (Jaipur):  |  beg  to  move:-

 “That  the  demand  under  the  Head  Minis-
 try  of  External  Affairs  be  reduced  by  Rs.
 100.”
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 [  Need-to  give  proper  direction  to  our
 foreign  policy  to  safeguard  the  national
 interest.](46)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need to  make  compulsory  use  of  Hindi
 in  Indian  Missions  abroad.]47)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [  Need  to  protest  American  military  as-
 sistance  to  Pakistan.](48)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  develop  cordian  relations  with
 Nepal.]  (49)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Es.  100.”

 [Need  to  adopt  merit  as  exclusive  crite-
 riafor  appointing  Ambassadors  abroad.]
 (50)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [  Need  to  improve  our  relations  with
 Pakistan.]  (51)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  pursuade  Pakistan  not  to  give
 training  to  militants  who  are  making
 disturbances  in  India.](52)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  improve  our  relations  with
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 neighboring  countries]  (53)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  affairs  be  reduced  by
 Rs.  100.”

 [Need  to  get  back  the  land  occupied  by
 China.](54)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  arrive  at  an  agreement  with  Sri
 Lanka  to  maintain  peace.]55)

 “That  the  demand  under  the  Head  Min-
 istry  of  External  Affairs  be  reduced  by
 Rs.  100.”

 [Need  to  making  more  effective  the  role
 played  by  India  in  Security  Council.]....
 (56)

 SHRI  BUOY  KRISHNA  HANDIQUE
 (Jorhat):  Mr.  Chairman,  |  rise  to  speak  in
 support  of  the  Grants  asked  for  by  the
 External  Affairs  Ministry  and  oppose  the  cut
 motions.

 While  on  the  subject,  |  would  like  to
 make  certain  observations  in  the  context  of
 Government's  foreign  policy.

 The  world  today  is  being  tossed  about  in
 a  sea-change  of  political  scenario,  a  sce-
 nario  where  ourtraditional  value  and  thinking
 are  traumatized  by  sweeping  change  ques-
 tioning  even  their  relevance  and  validity.

 In  such  a  Situation,  international  rela-
 tionship  cannot  remain  in  a  vacuum  and
 remain  passive,  awaiting  stabilisation  of
 things  and  then  to  react.  Rather,  the  nations
 are  expected  to  play  a  meaningful  role  in
 giving  a  form  and  shape  to  the  stabilisation
 through  an  organised  channel.  And  it  is  a
 challenge  to  the  Government  to  play  this
 purposeful  role.

 Ananalysis  of  the  conditions  governing.
 the  scenario  bears  out  the  US  Government's
 persistent  effort  to  let  unipolarism  consoli-
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 date  itself  so  that  it  becomes  a  permanent
 feature.  So,  the  watchful  endeavours  of  our
 Government  should  be  a  consistent  resis-
 tance  not  to  allow  to  itself  down.

 US  Agenda  is  clear  to  contain  nuclear
 capability  of  the  threshold  countries.

 lam  not  advocating  the  augmentation
 of  nuclear  capability  of  three  countries  in-
 cluding  India.  What  |  object  to  is  the  discrimi-
 natory  and  unequal  attitude  of  the  nuclear
 naked  powers.  Thus  there  is  renewed  pres-
 sure  on  those  countries  including  India  to
 sign  the  NPT  and  this  mounting  pressure  on
 India  to  sign  the  NPT  has  been  a  series  of
 calculated  moves.

 First,  sir,  you  remember  there  was  the
 pressure  on  the  Indian  Chief  of  the  Army  last
 year,  a  strategy  of  ominous  significance.

 Second,  came  the  visit  of  the  U.S.  Under
 Secretary of  State  Mr.  Reginad  Bartholomew

 apparently  to  discuss  the  de-escalation  of
 INDO  pak  tension  but  the  real  intent  was  to
 voice  American’s  suspicion  that  India  may
 already  be  possessing  nuclear  weapons  or
 close  to  developing  them  and  as  the  U.S.
 Administration  interprets  that  India’s  other
 nuclear  facilities  may  have  a  military  angle.
 Their  suspician  is  being  fuelled  by  India’s
 decision  to  subject  only  four  of  its  nuclear
 installations  to  IAEA  safeguards  a  decision
 rightly  taken  since  the  reprocessing  plants  at
 Trombay  and  Tarapur  are  open  to  interna-
 tional  inspection  only  when  the  fuel  is  from
 one  of  India’s  four  safeguarded  reactors.

 Third,  came  the  visit  of  General  Hans
 Blix,  the  1AEA  Director,  who  is  piqued  at
 India’s  zealously-guarded  nuclear  sover-
 eignty  and  who  has  gone  a  step  beyond  the
 NPT  conditionalities  pointing  out  the  defi-
 ciency  in  those  provisions  which  exclude
 enforcement  of  surprise  inspection.  He  is  not
 inclined  to  accept  India’s  objection  to  the
 NPT  on  the  ground  that  it  excluded  nuclear
 weapon  States  for  rendering  their  nuclear
 sites to  international  inspection  but  insists  on
 subjecting  the  other  non-nuclear  signatories
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 of  the  Treaty  to  stringent  scrutiny.

 Fourth,  this  was  followed  by  the  visit  of
 Senator  Mr.  Larry  Pressler  His  declaration
 that  Indiadoes  not  possess  a  nuclear  devicee
 while  Pakistan  does,  cut  no  ice  with  those
 who  keep  a  track  of  the  U.S.  Government's
 shifting  opinion  on  Pakistan  and  India  in  this
 context  of  nuclear  capability.  For,  we  have
 reasons  to  believe  that  the  U.S.  is  playing
 India  and  Pakistan  against  eacn  other.

 Sir,  going  through  all  these  amend-
 ments  from  symington  to  GLENN  to  Solarz
 and  then  to  Pressler,  it  is  just  American
 interests  which  govern  the  application  of
 these  amendments.  Thus  Pakistan’s  Kahuta
 enrichment  facility  directly  attracted  the
 symington  amendment  or  the  December,
 1987  conviction  of  Mr.  Arshad  Z..  Parvez  for
 the  alleged  attemptto  exportto  Pakistantthe
 margin  steel  used  in  nuclear  weapons  should
 have  attracted  the  Solarz  Amendment.  But
 allthese  amendments  were  waived  because
 the  then  Afghanistan  issue  in  respect  of
 helping  the  guerrilas  against  the  then  Soviet-
 backed,  Najibullah  Governmentsettled  things
 and  American  aid  to  Pakistan  continue  to
 flow  in  full  cry.  Even  after  the  soviet  pull-out
 from  Afghanistan,  the  Solarz  amendment
 was  not  invokedand the  American  aid  contin-
 ued  to  sustain  the  new  Pakistan  democracy
 under  Ms.  Benazir  Bhutto.But  interestingly
 enough  the  same  U.S.Administration  is  now
 averse  to  Pakistan  on  the  prospect  of  the
 growth  of  all  potential  fundamental  Islamic
 Confederation  stretching  possibly  from  Tur-
 key  to  the  Asian  Republics  of  the  former
 Soviet  Union.  Here,  |  am  rather  tempted  to
 quote  the  chief  of  the  CIA  Mr.  Robert  Gates.
 The  I.S.A.’s  game-plan  is  clear  that  it  wants
 to  play  India  and  Pakistan  against  each
 other.  |  quote:

 “India  and  Pakistan  have  all  the  nuclear
 components  too  make  nuclear  weap-
 ons  at  short  notice  but  do  not  have
 assembled  and  deployed  nuclear
 bombs.  They  do  not  actually  stockpile
 weapons  for  safety  reasonsਂ

 Thus,  he  equates  India  and  Pakistan  on
 the  question  of  possessing  nuclear  capabil-
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 ity.  This  is  the  premise  and  Washington's
 interests,  however,  would  sometimes  till  it
 towards  India  against  Pakistan  or  towards
 Pakistan  against  India  whenever  it  suits  their
 convenience.  And  the  fifth  the  last  not  the
 leastisthe  calculated  release  of  the  Penta-
 gon  document  timing  with  the  visit  of  the
 Indian  Foreign  Segretary  ShriDixit.  Through
 the  Deputy  Secretary  Mr.  Lawrence
 Eagleburger  hints  that  this  document  need
 not  be  taken  not  of  as  serious  input,  yet  its
 contents  are  rather  disturbing  as  the  docu-
 ment  threatens  India  with  war  under  certain
 circumstances  and  expressed  the  need  for
 creating  a  balance  of  power  in  south  Asia  to
 checkmate  India’s  alleged  hegemonic  ambi-
 tion  and  allegations  which  the  history  of
 India’s  peace  efforts  clearly  repudiates  and
 which  is  fully  known  to  the  US
 Administration. This  is  the  real  test  for  India’s
 diplomacy  and  determination  as  well  in  the
 face  of  a  super  power’s  pressure  and  black-
 mail  and  calls  for  India’s  sticking  to  its  guns
 that  the  NPT  is  discriminatory.  For  trekking
 down  through  history  such  discrimination  is
 incompatiable  with  India’s  vision  of  nuclear
 weapons  free  world  order.

 ॥  was  Shri  Jawaharlal  Nehru’s  vision
 that  informed  India’s  proposal  to  the  United
 Nations  General  Assembly  of  a  truly  non-
 discriminatory  nuclear  non  rproliferation
 treaty.  It  was  the  same  vision  that  inspired
 the  late  Shrimati  Indira  Gandhi  to  launch  the
 six-Nation  Initiative  on  nuclear  disarmament.
 And  it  was  again  this  vision  which  found  the
 concrete  and  detailed  expression  in  the  Ac-
 tion  Plan  for  a  nuclear  weapons  free  and
 non-violent  world  order,  which  the  then  Prime
 Minister  Shri  Rajiv  Gandhi  submitted  to  the
 United  Nations  Third  Special  Session  on
 Disarmament  in  1988.  The  call  of  the  then
 Prime  Minister  Shri  Rajiv  Gandhi to  the  UNO
 that  the  Action  Plan  be  fulfilled  within  this
 century  is  appropriate,  realistic  and  timely.
 But  all  said  and  done,  we  should  bear  in  mind
 that  in  keeping  with  our  traditional  commit-
 ment  of  atom  for  peace,  soon  we  have  to
 take  a  decision  on  non-proliferation  in  gen-
 eral  but  definitely  not  within  the  purview  of
 the  NPT.  We  must  make  it  clear  to  the  world
 that  our  ultimate  goal  is  ron-proliferation,  a
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 genuine  non-proliferation  applicable  in  the
 case  of  all  States,  nuclear  as  well  as  non-
 nuclear.  We  have  to  agree  on  how  to  pro-
 ceed  about  it  in  the  context  of  the  existing
 dangerous  realities  of  proliferation  of  nuclear
 weapons  in  more  nation  States  that  existed
 before  the  disintegration  of  the  Soviet  Union.

 ॥  is  heartening  to  note  that  the  hon.
 Prime  Minister  Shri  Rao  has  already  ex-
 pressed  his  willingness  to  discuss  the  issue
 of  non-proliferation  but  not  in  the  purview  of
 the  NPT.  In  this  situation  ,  non-alignment
 becomes  all  the  more  relevent  than  before
 because  of  the  complexities  inherent  in  a
 multi-polar  system.  For  we  must  not  fail  to
 take  note  of  the  distinct  signs,  though  in  ०
 nascent  stage,  the  emergence  of  a  multi-
 polar  world.

 ।  is  being  assessed  that  China,  Japan
 and  Germany  will  be  playing  a  very  increas-
 ingly  important  role  in  the  world  affairs.  ॥  is
 in  this  change-over  from  the  mid-century  bi-
 polarity  to  an  assertive  multi-polarity,  that
 India  as  an  active  partner  has  a  meaningful
 role  to  play  in  helping  this  process  to  take
 shape.

 The  External  Affairs  Ministry,  however,
 has  to  counter  a  dis-infomation  campaign
 launched  by  interested  parties  which  are
 intended  to  cisate  a  climate  of  American
 indispensability  chanting  that  neither  non-
 alignment  nor  socialism  is  a  workable  ap-
 proach  in  the  context  of  the  world  situation
 today.  It  is  no  doubt  true  that  the  NAM's
 agenda  must  evolve  with  the  changing  times,
 that  the  non-aligned  countries  are  yet  to
 democtatize  their  respective  political  sys-
 tems,  if  their  demand  for  ०  democratic  world
 order  isto  achieve  any  measure  of  credibility
 and  relevance.  This  is  the  area,  where  India
 has  to  play  a  purposeful  and  leading  role  and
 Not  just  be  led  by  other  powers.  |  hope  the
 hon.  External  Affairs  Minister  will  take  note  of
 these  points  made  by  the  hon.  Members  of
 this  House  and  see  that  India  really  plays  a
 leading  meaningful  role.  And  this  is  the  right
 situation for  India to  give  the  leadto  the  whole
 world.
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 [Translation]

 PROF.  PREM  DHUMAL  (Hamirpur):
 Mr.  Chairman,  Sir,  India’s  foreign  policy  has
 not  become  as  dynamic  as  it  should  have
 been  in  view  of  the  rapidly  changing  interna-
 tional  scenario.  A  new  challenging  responsi-
 bility  has  be-fallen  on  India’s  shoulders  that
 of  leading  the  third  world  nations  and  thus
 playing  an  important  role  in  international
 affairs.  Today,  we  first  wait  for  other  coun-
 tries  reaction  before  reacting  to  any  interna-
 tional  event.  Tibetan  refugees  have  been
 living  in  Himachal  Pradesh  for  many  years.
 Chinese  Prime  Minister  visited  India  and  he
 was  given  a  Warin  welcome  here.  But  we  did
 not  think  it  right  to  highlight  their
 problems...(/nterruptions)  |  am  speaking
 about  Tibetan  refugees.  You  should  have
 taken  up  their  problems  have  arisen  there
 and  local  people  are  also  facing  many  prob-
 lems.  We  should  have  taken  up  their  prob-
 lems  with  China.  Congress  people  often  talk
 oftheirelection  manifesto.  Today,  shri  Bhatia
 was  Sating,  that  we  lost  self-respect  during
 the  rule  of  National  Front  Government,  page-
 56  of  election  manifesto  states:-

 [English]

 *  ॥  is  this  respect  that  the  Congress
 Government  will  recover.”

 How  did  you  recover  that  respect?  It  is
 by  carrying  private  letters?

 [Translation]

 India’s  Foreign  Minister  has  now  be-
 come  a  messenger.  15  this  a  way  of  function-
 ing  and  the  last  para  states:-

 [English]

 “On  specific  foreign  policy  issues  ,  the
 Congress  will  seek  to  evolve  a  common
 approach  so  that  to  the  maximum  possible
 extent,  India  speaks  in  one  voice,”

 [Translation]

 Many  M.P’s  expressed  their  views  on
 the  issue  raised  during  the  Zero  hour  today
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 moring.  All  were  unanimous  inthe  House  on
 that  issue.  With  the  help  of  this  agreement,
 would  you  prepare  a  new  foreign  policy  and
 led  a  voice  to  India’s  views.  Mr..  Chairman
 Sir,  today  morning  we  realised  as  to  what
 extent  we  have  lost  our  prestige.  Previously
 also  when  the  matter  had  come  up  for  dis-
 cussion,  we  had  realised  thisthing.  Indiahad
 promised  to  supply  some  quantity  rice  to
 Cuba.  America  told  us  not  to  supply  rice.  It
 Stated  that  if  India  supplies  rice  to  Cuba  then
 America  would  stop  supplying  wheat  to  In-
 dia.  |  would  like  to  draw  your  attention  to-
 wards  the  sixth  decade.  India  and  America
 were  notin  agreement  on  most  of  the  issues.
 There  existed  difference  of  opinion  between
 the  two.  Even  at  that  time  the  issue  of
 supplying  wheat  was  not  given  a  political
 colour.  Under  PL-480,  wheat  was  supplied
 almost  free  of  cost.  Today,  America  has
 emerged  as  a  single  super  power  and  is
 therefore,  dictating  the  world  and  has  no
 regard  even  for  the  human  values.  children
 in  Iraq  and  Libya  are  crying  tortood  and  milk,
 but  America  has  noconcem  forthem.  America
 wants  its  own  will  to  prevail  upon  ai!  the
 countries  of  the  world  and  unfortunately
 India  has  not  taken  the  stand  which  it  should
 have  taken.  Government  has  been  unsuc-
 cessful  in  it.  How  can  we  plead  for  others,
 when  we  ourselves  are  being  subjected  to
 ban.  We  cannot  supply  ten  thousand  quintal
 rice  to  Cuba.  Our  Commerce  Minister  says
 that  if  America  does  not  supply  us  the  wheat
 we  would  try  it  buy  it  from  the  international
 market,  even  if  we  are  not  able  to  get  it  on
 concessional  rates.  Therefore,  we  should
 takes  aclear  cut  stand  on  our  policies  in  the
 light  of  the  National  Consensus.  |  hope  hon.
 Minister  will  pay  due  attention  it.  Prime  Min-
 ister  has  not  come  yet.

 There  is  another  very  interesting  thing.
 Our  Prime  Minister  and  Pakistani  Prime
 Minister  met  in  Dabose.  You  have  stated  in
 your  Annual  Report  that  the  talk  had  been
 very  fruitful.  The  very  next  day  a  full  day
 Government  sponspored  strike  was  observed
 in  whole  Pakistan  over  tthe  Kashmir  issue.
 What  is  your  criteria  of  measuring  fruitful
 talk,  itis  beyond  our  apprehension.  Pakistan
 is  continuously  interfering  in  our  intenal
 affairs  by  provding  mulitary  aid  and  training
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 to  militants  in  Kashmir.  In  the  Report  it  has
 been  states  that  in  September,  1991  Paki-
 stan  Foreign  Secretary  was  told  by  our  For-
 eign  Secretary  to  desist  from  carrying  out  its
 activites  You  conveyed  your  displeasure
 but  was  its  impact  felt?  ॥  should  be  clarified
 as  to  waht  is  Government  doing  in  the  inter-
 est  of  the  country.

 1  would  not  like  to  go  into  detail.  1  would
 only  like  to  draw  yourattention  towards  some
 specific  issues.  Regarding  passports,  you
 have  mentioned  ciearly  on  page  69  of  the
 report  that  a  total  35  lakh  2  thousand  and  9
 hundred  seventy  two  applications  were  re-
 ceived.  But  only  26  lakh  90  thousand  pass-
 port  were  issued.  My  Friend  Shri  Ram  Naik
 was  saying  that  there  were  long  queques  for
 passport  in  Bombay  and  people  did  not  have
 any  rcom  for  standing  in  the  lines.  A  large
 number of  application  are  tying  pending.  And
 as  per  your  report  you  have  not  been  able  to
 issue  passports  to  nine  lakh  people.  There  is
 also  an  Annexure  on  Page  23  to  this  report.
 The  business  of  using  up  Passport  0095  not
 involve  any  financial  loss  rather  if  fiches
 money.  Your  income  was  to  the  tune  of
 twenty  crore  forty  lakh  ninety  thousand,  eight
 hundred  and  thirtesn  rupees  while  your  ex-
 penditure  was  six  crore  eighty  lakh  seventy
 one  thousand  three  hundred  and  eighteen
 rupees.  This,  means  a  net  profit  ef  fourteen
 crore  rupees  even  then  you  do  not  issue
 Passport  to  psople.  ।  is  often  said  that  there
 is  a  shortage  of  staff.  Staff  stmghth  should
 be  increased.  The  employees  there  do  not
 have  any  avenches  of  promorions.  That  is
 the  main  reason  of  corruption  prevailing  over
 there.  When  passport  will  be  issued  in  lesser
 mergerthen  it  sure  to  breedcorruption  there.
 ॥  facilities  are  provided,  staff  strength  is
 increased,  then  more  people  would  get
 passpoets  and  Governemnt  income  would
 increase.  Therefore,  |  request  you  to  in-
 crease  the  staff  stmght  in  Passport  office
 give  them  more  promotion  avenues  and  put
 an  end  to  corruption  there.

 Mr.  Chairman,  Sir,  page  62  of  the  Re-
 port  refers  to  the  propaganda  carried  out  in
 foreign  countries.  Just  now,  a  friend  of  your
 party  was  saying  that  we  are  unable  to.
 counter  effectively  all  the  propaganda  bi-
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 ased  against  india.  ॥  has  been  stated  that
 such  and  such  number  of  cassetes  and
 pampiets  have  been  sent.  |  wouid  like  to
 know,  whether  Government  monitors  the
 use  of  the  materials  sent  from  here  to  the
 foreign  countries?  Does  the  money  spent  in
 India  proves  10  be  of  any  use  or  not?

 |  would  like  to  submit  that  non-resident
 Indians  should  have  the  facility to  contact  the
 High  Commission  and  Embassies  in  their
 respective  couniries  of  stay.  The  publicity
 being  made  on  Gevernmant  levei  should  be
 intensified  and  use  the  services  of  non
 resident  Indians  simuttanously,  because  they
 can  explain the  indian  view  points  in  a  better
 way.

 Mr.  Chairman,  Sir,  as  |  have  already
 said  that  Hind!  language  should  be  used  in
 the  officia!  working  of  the  Ministry  of  Extemal
 Affairs.  You  have  not  mentioned  it  at  page  78
 of  your  report.  |  have  specifically  stated  that
 the  Ministry  of  Extem..al  Affairs  have  no
 translatofs.  The  Ministry  take  the  services  of
 the  translators  of  Jawahar  Lal  Nehru  Univer-
 sity.  Somewhere  you  have  snentioned  in  the
 report  that  translators  have  been  appointed
 by  the  Ministry.  ि  is  not  the  factual  position.
 Therefore,  |  urge  upon  the  Government  to
 accord  more  importance to  the  use  ०  Hindi
 language  and  more  and  more  work  shoud
 be  done  in  our  National  language  Hindi.

 Mr.  Chairman,  Sir,  1  want  ७०  mention
 some  points.  Although  Mr.  Bhatia  was  say-
 ing  that  Shri  Jaswant  Singh  had  not  given
 suggestions.  So!  am  specifically  stating  ।  ४
 very  Cleaz  term  that  national  consensus
 should  be  evolved  on  the  issue  of  fareign
 policy.  An  Export  Commitice  अ  the  tne  of
 the  Planning  Commission  shouid  be  set  up
 and  an  atlempi  should  be  made  to  si7angthen
 the  ‘SAARC’.  India  shouid  take  intiative  for
 developing  a  commen  market  of  ‘SAARC’.
 The  Government  shouid  protect  she  inter -
 ests  of  indians  who  are  residing  abroad.  For
 example,  indians,  in  Fizi  and  Burns  are
 facing  a  number  of  problems;  these  prob-
 lams-shouid  be  solved  by  our  Gavernment.
 itis  not  enough  only  to  make  a  statament  in
 the  House  that  we  would  protect  their  inter-
 ests.  Barring  this  statement  wh.ai  concrete

 लिनियर
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 steps  you  have  taken  to  protect  iheir  inter-
 ests.  As  hon.  Shri  Jaswant  Singh  too  has
 saidon  behaif  of  the  N.R.I’s  andit  has  been
 the  long  awaited  demana  of  N.R.I.'s  also  to
 provide  dueal  citizenship.  indian  citizenship
 should  also  be  previded  to  them.  This  de-
 mandis  being  raised  time  and  again.  are  you
 going  to  do  something  in  this  regard?

 The  issue  of  environment  has  become
 the  major  problem  छि  tha  entire  world.  |
 would  like  te  sudmit  that  a  South  Asian
 Environmentai  should  be  set  un  to  protect
 the  environment  and  Protection  Authority.
 Goveinmenm  and  privaia  insiitutions  which
 are  expen  in  environment,  should  Ge  given
 due  representation  in  that  Authority.  india
 should  contribute ic  maxe  U.N.C.  more  pow-
 eriul.  India  is  ०  99  ceuntry.  India  should  get
 a  permanent  place  in  the  Security  Councill.
 All  of.  us  and  our  Government  should  put
 efforts  in  this  direction.  The  Government
 should  place  र  policy  before  the  House.  My
 hon.  seniorccileagues  would  speak  more  on
 the  sudject.  Therefore  1  conclude  without
 taking  mors  time  cf  the  House.  Mr.  Chair-
 man,  Sir,  |  thank  you  for  giving  me  time  te
 speak.

 {English}

 SHRI  MAN!  SHANKAR  AIYAR
 (Mayiladuturai):  Mr.  Chairman,  Sir,  |  rise  10
 suppert  the  Dernands  for  Grants  of  the
 Ministry  of  Externa!  Affairs.  Our  debated
 here  is  based  upcn  the  annual  report  of  the
 Ministry  of  Externa!  Affairs  and  that  report  is
 as  that  report  should  be  a  document
 couched  in  sober  diplomatic  language  with
 measured  words  and  measured  tones.

 17.07  hrs.

 [MR.  DEPUTY  SPEAKER  in  the  Chair]

 But  ।  think,  we  on  the  back-benches  of
 Parliament  have  the  liberty  to  not  be  states-
 men  like  and  to  not  be  bound  down  by  the
 niceties  of  the  idiom  of  diplomacy.  Conse-
 quently  |  shall  attempt  to  free  myself  fromthe
 constraints  which  burearucracy  of  the  Minis-
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 try  of  Extema!  affairs  necessarily  has  to  put
 upon  itself  and  attempt  to  explain  to  this
 House  what  is  the  real  meaning  behind  the
 very  sorber  words  in  which  the  annual  report
 meaning  is  couched.

 ह  is  true  that  the  woiid  has  changgd
 remarkably.  It  has  changed  almost  beyond
 recognition  since  the  last  time  that  House
 had  the  opportunity,  which  was  not  in  the
 Tenth  Lok  Sabha  but  in  the  Sth  Lok  Sabha,
 to  discuss  matters  of  foreign  policy.  But  |
 think  an  excassive  number  of  words  should
 not  wasted  in  stressing  the  obvious  that  the
 word  has  changed.  The  question  which  |
 wish  10  put  to  our  Minister  of  State  for
 External  Affairs  is:  event  world  has  changed
 have  our  objectives  in  foreign  policy  changed?
 What,  #  any,  is  the  change  in  the  world
 situation  that  would  warrant  our  changing
 the  objectives  for  which  we  have  stood  since
 at  least  19477

 |  would  submit  that  the  central  issue  in
 Gur  foreign  policy  should  not  be  the  question
 of  whether  the  world  has  changed  or  not
 changed,  but  how  we  are  to  pursue  our  old
 objectives  inthe  new  circumstance.  Changes
 in  the  world  situation  do  not  necessarily
 impose  on  us  any  obligation  to  change  our
 objectives.  What  -changes  in  the  world  situ-
 ation  do  impose  upon  usis  aneed  to  change
 some  of  our  tactics  in  the  pursuit  of  our  old
 objectives.  However,  |  am  not  here  referring
 to  the  very  informed  debate  we  have  sc far.
 had  in  this  House  but  the  wider  debate  that
 has  been  taking  place  in  the  country.  There
 are  far  too  many  people  in  this  country,
 particularly  media  comentators,  who  have
 panicked  because  if  the  changes  in  the  world
 situation,  who  see  in  the  disintegration  and
 collapse  of  the  Soviet  Union,  the  collapse  of
 a  crutch  upon  which  our  foreign  policy  was
 leaning  and  are,  therefore,  asking  that  since
 the  crutch  has  been  removed,  this  crippie
 should  find  himself  another  crutch  to  walk  on.
 Andit is  to  those  people  that  |  wish  to  addess
 my  remarks  |  am  happy  to  say  so,  Sir,
 because  there  do  not  seem  to  be  many
 victories of  that  kind  of  thinking  in  any side of
 the  House.  |  wish  to  say  to  them  and  ।  wish
 to  remind  them,  of  two  or  three  such  basic
 and  fundamental  facts  which  we  tend  to
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 forget  surprisingly.  The  first  and  foremost  is
 this.  In  1946-47,  when  we  articulated  our
 policy  of  non-alignment,  we  were  economi-
 cally  much  weakerthan  we  are  today.  Militar-
 ily,  we  were  very  much  weaker  than  we  are
 today.  And  since  back  in  1947,  we  were  the
 only  country  in  the  entire  international  com-
 munity  to  emerge  from  the  colonial  experi-
 ence  into  the  post  colonial  world,  in  the
 United  Nations  orin  any  international  gather-
 ing,  we  were  virtually  in  a  minority  of  one  in
 terms  of  numbers.  ।  think  we  need  to  remind
 this  House  that  the  first  two  ambassadors  of
 India to  the  Soviet  Union  were  not  even  given
 the  courtesy  of  an  audience  by  General
 Secretary,  Stalin.  The  first  of  our  ambassa-
 dors  was  none  other  than  the  our  sister  of  the
 Prime  Minister  of  India  at  that  time.  The
 second  was  the  persons  who  went  on  to
 become  one  of  the  most  distinguished  Presi-
 dents  that  the  Republic  of  India  has  had.
 Between  1947  and  1955,  Indianforeign  policy,
 the  same  policy  of  nonalignment,  which  we
 continue  to  espouse  today,  did  not  have  the
 suppoet  of  the  Soviet  Union  and  yet,  we
 articulated  it.  It  was  no  we  who  went  running
 to  the  Soviet  Union  for  their  help  and  assis-
 tance.  It  was  the  soviet  Union  which,  over  ०
 period  of  approximately  a  decade,  came  to
 the  realisation  that  in  an  independent  India,
 a  non-aligned  India,  an  India  which  was
 willing  to  strand  up  or  its  values,perspectives
 and  objectives,  it  was  finding  a  valuable
 friend  in  international  relations.  And  it  was
 not  until  after  Panditji  visited  the  Soviet  Union
 in  the  middle  of  1955  and  the  return  visit  of
 Bulgar  and  Khrushchev  India  towards  the
 end  of  that  year,  that  friendship  between
 India  towards  the  end  of  that  year,  that
 friendship  between  India  and  the  Soviet
 Union  became  cemented  and  became  an
 integral  and  essential  part  of  the  Indian
 foreign  policy

 Why  isit,  Sir,  that  this  weak  and  solitary
 voice  in  international  affairs  grew  between
 1947  and  1955  to  the  point  where  one  of  the
 world’s  great  super  powers  wished  to  be-
 come  a  partner of  ours?  The  reason  was  that
 we  had  the  courage  to  articulate  our  point  of
 view  on  all  the  major  issues  that  arose  in  the
 world.  We  never  said  that  because  we  were
 ०  weak  under  developed  country  and  militar-
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 ily,  were  we  had  no  right  to  say  anything  in
 the  world.  We  took  a  stand  on  Palestine.  We
 took  a  decision  in'November,  1947,  whena
 minority  of  three,  namely,  India,  Iran  and
 Yugoslovia  asked  that  neither  should  the
 jews  be  driven  into  the  sea  nor  the  Arabs
 should  be  driven  our  of  Palestine,  there
 should  be  no  partition  of  Palestine,  there
 should  be  a  unitary  state  in  which  the  Jews
 and  the  Arabs  live  together  and  conduct  a
 polity  on  the  principles  of  democracy.  When
 itcome to  voting,  Yogoslavia  let  us  down.  But
 we  had  the  courage  to  srand  up  for  our  point
 of  view.  We  stood  up  alone  because  we
 believed  at  that  time  that  if  imperialism  was

 ‘permitted  to  the  same  mistake  or  committhe
 same  crime  in  West  Asia  as  had  committed
 here  in  India,  that  is  to  say,  if  western  impe-
 rialism  was  going  to  be  Palestine,  then  it
 would  not  be  good  for  India,  for  Asia  orforthe
 world.  The  world  did  not  listen  to  us  then.  It
 has  begun  to  sit  up  andlisten  to  us  now.  ifthe
 current  West  Asian  peace  process  is  ever
 going  to  arrive  ata  satisfactory  solution,  it  will
 be  a  solution  based  upon  what  we  had
 advocated  in  1947,  namely,  equal  rights  for
 the  Arabs  and  the  Jews  in  an  integrated
 unified  state  of  Israel.

 At  that  time,  when  we  counted  for  noth-
 ing  militarily,  politically  and  economically,  we
 took  a  stand  on  the  Korean  issue  which  was
 so  unpopular  in  1950  as  to  be  rejected  by
 both  sides.  Yet  it  was  so  valuabte for  both  the
 sides  that  by  1953,  this  econgmically  depen-
 dent,  militarily  weak  and  politically  cloudless
 India  was  asked  to  become  the  Chairman  of
 the  Neutral  Nations  Repatriation  Commis-
 sion  which  was  essential  to  bring  the  war  in
 Korea  to  an  end.

 In  1954,  we  were  not  even  invited  to  the
 Geneva  Conference  on  Peace  in  Indo-China.
 Yet,  Mr.  Krishna  Menon  made  something  of
 anuisance  of  himself  by  being  present  there
 even  when  he  was  not  invited.  Yet,  whoever
 has  written  the  history  of  Geneva  Confer-
 ence  of  1954,  has  had  to  concede  that.  India
 which  was  not  even  invited  to  that  confer-
 ence  -like  today  our  India  which  has  not  been
 invited  to  the  Middle  East  Peace  Confer-
 ence-  played  such  a  crucial  role  in  bringing
 about  peace  in  Indo-China  that  it  was  India
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 and  not  any  other  country  that  was  asked  to
 become  the  Chairman  of  the  Commission
 that  was  Set  up  to  supervise  and  maintain
 peace  in  Laos,  Cambodia  and  Vietnam.

 We  Sir,  mattered  in  the  world  because
 we  stood  up  for  what  we  believed  in.  And
 here  ।  must  pay  tribute  to  the  remark  that  was
 made  by  Shri  Jaswant  Singh.  We  did  not
 count  our  popularity  and  our  success  in
 terms  of  the  amount  of  applause  we  could
 get  in  the  international  community.  We
 counted  ourselves  in  terms  of  the  way  we
 had  the  courage  to  stand  up  for  what  we
 believed  in  andhad  the  capacity to  persuade
 others  who  were  initially  of  a  different  view,
 to  come  round  to  our  point  of  view.  Itwas  only
 because  India  was  able  to  persuade  the
 world  that  there  was  a  third  way  that  round
 about  the  end  of  the  Fifties,  the  emerging
 countries,  as  the  winds  of  freedom  bicow
 across  Africa,  came  to  the  emerging  trom
 the  throes  of  colonialism  can  have  was  the
 foreign  policy  which  was  first  articulated  by
 India.

 ह
 Our  preséht  generation  has  got  used  to

 what  is  really  a  historical  aberration.  Be-
 tween  1965  and  1991.”  the  non-  aligned
 movement  constitujes  two-thirds  of  the  in-
 ternational  commie

 We  were  non  aligned
 before  we  were  क  amajonty.  We  remained
 non-aligned  when  we  were  in  a  majority.
 And  त  we  are  going  to  continue  to  count  inthe
 post-  Cold  War  world,  in  the  post-detente
 era,  we  must  continue  to  be  non-aligned.  ff
 Indian  foreign  policy  attempts  to  make  com-
 promise  with  the  existing  balance  of  power  in
 the  world,  then  it  is  not  going  to  count  for  any
 thing,  because  the  worid  does  not  look  to
 India  to  function  in  like  a  drum-major.  We  are
 not  here  to  give  daadas  if  we  were  sitting  in
 a  Mushaira.  \ndia  represents  on  sixth  of
 humantiy.  India  represents  the  oldest
 continuos  civilisation  in  world  history,  which
 had  been  capable  of  demonstrating  the  va-
 lidity  of  unity  in  diversity.  india  represents
 certain  values,  the  absence  of  which,  will
 render  our  entire  species  and  our  entire
 planet  extinct  in  a  few  minutes,  owing  to  the
 onset  of  the  nuclear  age.  ff  we  are  going  to
 survive  -when  1  say  ‘we’  here,  |  mean  the
 whole  world-  if  the  world  is  going  to  survive
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 the  nuclear age,  itcan  survive  only  if  the  ethic
 upon  which  we  conduct  out  intemational
 relations  is  the  Indian  ethic  of  Vasudhaiva
 Kutumbakam,  the  Indian  einic  of  non-  vio-
 lence,  the  Indian  ethic  of  compassion,  the
 Indian  ethic  of  tolerance  and  the  Indian  ethos
 of  unity  in  diversity.  If  the  world  does  notlearmn
 that  lesson  from  us,  then  it  is  incapable  of
 surviving  the  nuclearage.  And|Isay  this  quite
 concious  of  the  fact  that  we  are  now  coming
 to  the  end  of  the  20th  Century,  which  has
 been  the  bloodiest  century  in  the  history  of
 humanity.  Westem  civilisation  produced  as
 its  first  flower,  in  this  century,  after  |  was
 bom,  a  man  like  Adolf  Hitler  who  was  ad-
 mired  by  millions.  Itwas  acivilization  in  which
 peopie  succeeded  in  conducting  their  inter-
 nal  difference  in  such  a  manner  that  50
 million  human  beings,  ten  times  the  popula-
 tion  of  Delhi,  have  lost  their  lives.

 x

 This  is  a  civilization  which  has  stated
 with  pride  and  not  with  shame,  that  the  sun,
 never  sets  on  the  British  empire.  This  is  a  .
 civilization  which  has  built  its  economic  de-
 velopment  on  the  basis  @f  the  blood  of  West  *:
 Africans  stolen  from  the  coast  of  W:  st  Africa
 and  taken  as  slaves  to  run  the  factories  and
 frarms  of  the  North  American  Continent
 This  is  a  civilization  which  has  stolen  the  land
 of  the  Red  indian  ail  the  way  from  the  Atlantic
 coast  to  the  Pacific  coast  and  then  made
 sacrosanct  this  theft  with  a  prayer  in  the
 name  of  the  lord  our  God.  Are  we  going  to
 hand  over  dominance  in  the  nuclear  age  to.
 a  civilization  which  has  caused  more  blood
 sheds,  more  sorréw  and  more  horror  than
 any  other  civilization  inthe  world?  Thatis  the
 question  that  is  before  us.  We  have  to  fash-
 ion  our  foreign  policy  in  terms  of  much

 larger,
 objectives  than  paragraphs  in  a  joint  com-
 munique.  And  it  is  in  working  towards  these
 larger  objectives;  in  working  towards  the
 greater  contribution  that  India  hasto  make  to
 world  that  we  have  to  fashion  our  foreign
 policy

 There  is  an  expression  which  we  first
 coined,  that  is  the  ‘New  World  Order’  which
 has  been  hijacked  by  Westem  civilization.
 These  three  words  have  now  come  to  mean
 aworid  order  in  which  one  particular  political
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 power  attempts  to  set  all  the  rules  for  the
 game  and  then  plays  it  acceding  to  its  will.
 Again,  ।  pay  my  tribute  to  Shri  Jaswant  Singh
 for  having  dreawn  attention  to  so  many
 specific  instance  where  this  has  been  done.
 ।  think  the  worst  thing  that  we  could  do  is  to
 seek  permanent  Membership  of  the  Security
 Council  without  a  veto.  To  do  that  is  to  get
 ourselves  co-opted  into  a  world  order  which
 is  inherently  unjust,  inherently  undemocratic
 and  inherently  inequities.  ”  would  be  the
 exact  equivalent  of  a  Maharaja  or  a  Newab
 or  a  Nizan  in  the  days  of  paramountcy
 agreeing  to  become  a  subsidiary  allayed
 provided  they  were  given  a  21  guns  salute.
 Sir,  ourcountry  is  not  in  need  of 21  gun  salute
 from  the  Americans  or  from  any  one  else.
 Our  objective  must  be  much  lager  than  that.
 We  would  not  wish  to  get  co-opted  and
 become  by  implication  partners  in  the  per-
 petuation  of  inequity.  We  must  say  that  there
 is  need  for  the  expansion  of  the  permanent
 Membership  of  the  Security  Council,  if  in-
 deed  we  need  to  have  Security  Councilat  all.
 But  that  we  will  not  accept  two  in  levels  the
 Security  Council:  one  of  the  five  victors  of  the
 Second  World  Warf,  which  ended  half  a
 century  ago  and  second,  those  of  us  who
 petition  the  chancelleries  and  say  that  we  will
 keep  our  mouths  muted  if  you  let  us  into  the
 Security  Council  on  a  permanent  basis  even
 if  you  do  not  give  us  a  veto.  |  think  it  is
 extremely  important  that  at  this  particular
 juncture  in  our  affairs  and  in  the  affairs  of  the
 world,  we  assert  ourselves  anew.

 The  word  ‘non-alignment’s  was  ०  no-
 menciature.  ह  was  ०  nomenclature  that  was
 valid  for  a  world  in  which  the  fundamental
 reality  was  the  existence  of  two  blocs  with
 neither  of  which  we  wished  to  be  aligned.  ।
 is  possible  that  that  nomenclature  has  been
 rendered  obsolete  by  the  march  of  events
 but  the  objective  for  which  we  stand  has  not
 bed  rendered  obsolete.  And  in  pursuit  of
 those  objectives,  |  think  we  need  to  harp
 back  very  consciously to  the  first  major  move
 made  in  Indian  foreign  policy  by  Pandit
 Jawahar  Lal  Nehru  in  March  1947  when  he
 convenecthe  Asian  Relations  Conference  in
 New  Delhi.  Sir,  in  the  last  one  year  for  the
 Cold  War,  itis  not  the  commencement  of  the
 process  of  disarmament;  is  not  the  collapse
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 and  disintegration  of  the  Soveit  Union.  The
 single  most  important  reality  for  us  here,  in
 our  part  of  the  world  is  that  there  is  a
 possibility  again  of  an  Asian  resurgence;  of
 the  establishment  of  an  Asian  indentity  in
 world  affair  which  was  the  primary  objective
 in  March  1947  and  which  was  not  pursuedfor
 various  reasons  thereafter.  We  have  now
 got  a  series  of  countries  in  Cetral  Asia  which
 have  become  independently,  which  are  as-
 serting  themselves  independently  and  with
 which  we  must  re-establish  our  countries  old
 relationships.  ॥  is  extremely  important  that
 we  do  not  look  upon  these  Central  Asian
 Republics  in  the  Perspective  of  the  Christian
 powers  of  Christendom  who  are  all  the  time
 referring  to  them  only  as  Islamic  power.

 Sir,  there  is  much  more  in  our  history
 that  is  tied  with  Fevghana  and  Bokhara  and
 Samarkand  and  then  it  is  tied  with  London,
 New  York  and  Paris.  Itis  extremely  important
 that  we  avail  of  the  obvious  goodwill  which
 these  new  Central  Asian  Republics  have
 been  demonstrating  to  us  to  build  up  very
 strong  relationships  with  them,  politically,
 economically  and  militarily.

 Equally,  neverin  the  last  fifty  years  have
 we  had  the  opportunities  that  we  have  now
 in  East  Asia.  There  is  a  mighty  economic
 power,  Japan,  which  is  only  too  willing  to
 enter  into  a  relationship  with  us.

 Our  difference  with  China  are  in  the
 process  of  being  resolved,  thanks  to  the
 great  initiative  taken  by  Shri  Rajiv  Gandhi  in
 December  1988.

 In  South  -East  Asia,  we  are  seeing  the
 bourgeoning  of  economies  which  are  geo-
 graphically,  extremely  close  to  us,  where
 there  are  large  Indian  population  present
 and  with  whom  we  have  had  cultural,  histori-
 Cai  and  political  relationships  of  high  impor-
 tance.

 There  in  West  Asia,  we  find  that  in  the
 entire  Gulf  area,  including  Saudi  Arabia,
 there  is  a  new  found  wealth  that  did  not  exist
 earlier.  There  is  a  peace  process  of  sorts  that
 is  underway  with  Israel.  Our  objective  in
 regard  to  Israel  must  be  to  make  israel  an



 583  Demands  for  grants
 (Gen.),  1992-9378

 Asian  country.  The  day  Israel  seizes  tobe  an
 outpost  of  Western  imperialism  in  Asia,  it
 becomes  totally  acceptable  to  us.  But,  if  in
 the  process  of  merely  seeking  a  place  at  the
 Middle-  East  Peace  Talks’  table,  we  are  to
 make  ourselves  a  surrogate  of  any  other
 power,  if  we  are  to  mute  our  voice,  if  we  are
 to  speak  in  different  accents  to  what  we  have
 been  speaking  so  far,  nobody  is  going  to
 listen  to  us.  Because,  once,  we  start  clapping
 to  them,  next  time,  they  will  ask  why  are  you
 not  clapping  louder.

 |  would,  therefore,  say  that  unlike  the
 objective  stated  in  the  President’s  Address
 of  now  building  what  they  call  a  comprehen-
 sive  and  muti-faceted  relationship  with  Is-
 rael,  |  suggest  that  we  deists  from  doing  so
 and  that  we  concentrate  all  our  attention  on
 the  most  deprived  citizens  of  Israei  who  are
 the  citizens  cf  Arab  origin.  ॥  India  is  going  to
 undertake  a  relationship  with  Israel,  | trust,  if
 will  be  aimed  at  giving  in  India,  opportunities
 to  Arab  citizens  of  israel  which  are  denied  to
 them  in  Israel.  |  would  also  suggest  that  we
 do  not  expand  our  relationship  in  areas
 where  it  is  not  necessary  for  us  to  do  so.  We
 can  learn  drip  irrigation  without  going  to
 Israel  and  we  can  defend  ourselves  without
 having  to  go  to  Israel.  Let  us  not  blot  our
 escutcheon  any  further.  There  may  have
 been  a  logic  to  re-establishing  full  diplomatic
 relations  with  Israel  at  this  particular  juncture
 in  time.  But,  let  it  be  calibrated  to  the  West
 Asian  Peace  process;  let  it  be  calibrated  to
 giving  justice  to  Israelicitizens  of  Arab  origin.
 Let  us  not  become  in  any  way,  the  running
 dogs  of  Manhattan  imperialism.  That  is  why,
 if  there  is  any  problem  that  exists  in  the
 Ministry  of  External  Affairs  about  finding  an
 Ambassador  to  go  to  Tel  Aviv  my  suggestion
 is  that  the  Consulate  General  of  India  in  New
 York  might  be  concurrently  accredited  to
 Israel  because  after  all  much  of  Israel  is  run
 from  Manhattan.  If  the  Ministry  of  Extemal
 Affairs  were  to  shy  away  from  appointing  a
 senior  Indian  Foreign  Service  Officer  who
 knows  the  Middle-East  better  than  any  of  my
 former  colleagues  in  the  Indian  Foreign  Ser-
 vice  merely  onthe  ground  that  he  is  a  Muslim
 which  is  a  danger  that  !  think,  we  are  about
 to  encounter,  then  1  would  regard.that  a
 shame.  If  that  officer  were  not  be  sent  to  Tel
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 Aviv  because  we  have  got  better  officers,
 well  and  good.  But  if  we  are  to  shy  away  by
 saying  that  the  Israelis  might  find  it  ex-
 tremely  sensitive  that  an  Indian  Musliny
 fetches  upin  Tel  Aviv  to  represent  India,  then
 |  would  regard  that  as  shameful.

 Sir,  |  recognise  that  you  have  been
 extremely  indulgent  to  me  and  given  me
 much  more  time  than  lamentitledto..  Letme
 just  seek  your  indulgence  for  just  one  minute
 more.  |  have  found  here  in  a  speech  that
 Pandit  Jawaharlal  Nehru  delivered  in  this
 very  House,  standing  over  there  on  the  4th
 of  December,  1947,  when  he  explained  what
 it  was  that  led  us  to  take  the  unpopular
 minority  decisions  that  we  took  on  the  Pales-
 tine  issue,  the  following  panage:

 *  |  point  this  out  to  the  House  (our  stand
 on  Palestines)  as  an  instance,  that  in
 spite  of  considerable  difficulty  and  being
 told  by  many  of  ourfriends  on  either  side
 that  we  must  line  up  this  way  ०  that,  we
 refusedto  do  so  and!  have  no  doubt  that
 the  position  we  had  taken  was  the  right
 one  and  |  still  have  no  doubt  that  ours
 would  have  brought  about  the  best  so-
 lution.

 This  applies  to  many  other  things.  But
 inevitably  it  means  that  to  some  extent
 we  have  to  plough  a  lonely  furrow  in  the
 United  Nations  and  at  international  con-
 ference  of  this  type.  Nonetheless, that  is
 the  only  honorable  and  right  position  for
 us  to  take  and  |  am  quite  sure  that  by
 adopting  that  position,  we  shall  ulti-
 mately  gain  in  national  and  international
 prestige,  that  is  to  say,  when  we  take  a
 long  view  of  the  situation,  not  a  short
 view  of  getting  immediately  a  vote  here
 or  there.

 Commending  Pandit  Jawaharlal  Nehru’s
 views  to  our  present  foreign  policy  establish-
 ment  that  we  take  a  long  view  and  nota  short
 view  suggest  that  we  not  get  panicked  or
 frightened  by  the  changes  that  have  taken
 place  recently  but,  recognise  that  with  our
 present  military  strength,  our  present  eco-
 nomic  strength,  and  our  person  political
 strength  we  are  in  a  much  better  position
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 today  than  Panditji  was  in  1947  to  pursue  a
 policy  of  Non-  Alignment.

 !  would  urge  the  Government  to  regard
 the  Action  Plan  presented  by  the  late  Shri
 Rajiv  Gandhi  to  the  United  Nations  Specia!
 Session  on  Disarmament  as  the  central
 plank  of  our  foreign  policy,  because  that
 Action  Plan  divided  into  three  parts  dealt  first
 with  what  we  should  do  to  start  a  process  of
 disarmament;  second  with  what  we  should
 do  to  bring  the  process  of  disarmament  to  a
 conclusion  by  the  year  2010  AD;  and  third
 and  much  more  importantly  the  single  most
 important  element  of  that  Plan  dealt  with  how
 we  were  to  construct  World  Order  that  would
 be  able  to  sustain  a  world  without  nuclear
 weapons.  ।  भी  0.0  go  into  the  details  of  it,  but,
 it  seems  to  me  that  in  a  single  document
 everything  that  we  wish  to  achieve  for  the
 world,  for  ourselves  and  for  our  regionis  set
 out  in  that  very  carefully  considered  dotu-
 ment.  It  was  given,  in  the  last  United  Nations
 General  Assembly,  somewhat  short  becauseਂ
 there  was  only  one  reference  to  it  by  the
 indian  Delegation  in  the  entire  proceedings
 of  the  General  Assembly

 ltrust  now  that,  after  ShriP.V.  Narasimha
 Rao  has  brought  it  centre  stage  in  the  Secu-

 Council  Summit,  the  late  Shri  Rajiv
 Gandhi's  Action  Plant  will  once  again  be-
 come  the  Central  point  of  our  foreign  policy;
 and  whether  we  get  the  support  of  everyone
 in  the  world  or  not,  we  at  least  will  have  the
 courage,  we  will  have  the  moral  strength,  we
 will  have  the  self-confidence  to  stand  up  for
 what  we  believe  क...

 SHRI  INDRAJIT  GUPTA  (Midnapore):
 Mr.  Mani  Shankar  Aiyar  deserves  to  be
 congratulated  on  avery  constructive  speech
 which  he  has  made.  And  he  began  by  saying
 that  he  would  speak  uninhibited by  the  shack-
 les  of  bureaucrats  in  the  Government  orthe
 Ministry.  He  made  a  good  job  of  it.

 What  is  emerging  from  this  debate  is
 that  the  ship  of  foreign  policy  has  lost  its
 moorings.  itis  ०  drift  on  the  highseas  without
 any  compass,  without  any  rudder  drifting
 about;  and  this  change  mainly  has  come
 about  overthe  last  year.  Momentous  changes
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 have  taken  piace,  nol  only  changes  momsn-
 fous  changes  have  taken  placajin  the  world;
 there  is  no  doubt  about  that.  But,  as  Mr.  Mani
 Shankar  Aiyar  has  said,  these  changes  do
 not  make  it  obligatory  jor  our  country  to
 resort  to  changes  which  completely  cut  off
 our  ties,  our  moorings  with  the  past.

 The  Non  -Alignment,  |  understand,  in
 the  old  rigid  sense  of  Non-  Alignment  be-
 tween  two  Super  Power  Blocks  ।  10  longar
 relevant.  But  doses  ह  mean  that  our  हादी
 aligned  conscience  ७  2150  dead.  We  have
 conscience;  we  hava  a  philosophy.

 We  have  a  certain  principis  and  objec-
 tive  which  we  folicwed  a!  these  years.  |
 would  say  that  our  position  as  a  major  and
 responsibie  regional  power  anjains  upon  us
 the  duty  in  today’s  circumstances,  of  resist-
 ing  all  unreasonable  solutions  which  are
 sought  to  be  imposed  by  the  North  on  the
 rest  of  the  world.  That  ७  our  duty,  in  dine  with
 and  consistent  with  the  adherence  toe  non-
 alignment  which  we  have  followed  a!!  these
 years.

 i  understand  that  subservience  to  it
 may  bs  enforced  subservience,  because  of
 our  economic  and  financial  bankrupicy
 but  enforced  subservience  to  international
 funding  organisations,  may  cannot  that  क-

 “

 avitably  we  have  to  accept  certain  World
 Bank  or  IMF  prescriptions  whici:  have  now
 ७  10  these  new  econorric,  industrial  and
 financial  policies  adumbraied  by  a  Finance
 Minister  who  at  one  time  was  the  distin-
 quished  Secretary  of  the  South  -South  Cont
 mission  under  the  Chairmanship  of  Presi-
 dent  Julius  Neysrers.  it  ७  really  ironic.  You
 read  what  Dr.  ह2ा111011811  Singh,  in  his  ca-
 pacity  has  Secretary  ef  the  South  South
 Commission  used  to  say  and  write  at  that
 time,  about  the  equation  between  the  devei-
 oping  countries  and  the  developed  countries
 of  the  North,  what  he  used  to  write  व  say
 about  the  dartgers  which  are  inherent  in  a
 world  economic  order  which  ७  dorninated  by
 a  handful  of  rich  couniries.  and  ह  ४o4  wouid
 remember  what  he  wrote  and  spoke  the
 about  need  for  the  South-South  countries,  to
 go  together,  and  depend  more  and  more  ०
 aae  other  and  on  their  own  collective
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 strength,  |  really  find  it  astonishing  how  today
 the  same  gentleman  is  philosophies  which
 are  just  the  opposite  of  what  he  used  to
 expound  as  Secretary  of  the  South-  South
 Commission.  However,  that  cannot  he  helped

 Such  metamorphosis  takes  place  in  man

 As  many  friends  here  have  already  said,
 even  if  you  are  under  such  compulsions,
 which  you  cannot  resist  in  the  field  of  economy
 or  finance  or  industry,  musi  न  also  cannot  all
 these  areas,  the  political  areas  and  foreign
 policy  and  defense  policy  areas,  ह?  which  we
 a  have  taken  to  change  our  policy?  Is  it
 prescribed  by  the  World  Bank  and  the  IMF
 that,  “  ह  you  are  going  to  get  loans  from  us
 you  must  do  these  things  also,  that  you  must
 go  in  for  long  term  strategic  defense  coop-
 eration  with  the  USA?"  Is  it  laid  down  by
 them?

 |  would  like  to  know  it.  How  has  this
 come  about?  Who  took  the  initiative?  Who
 took  the  initiative  in  this  matter?  Here  in  this
 report  at  page  7,  ii  says,

 *  A  new  feature  in
 indo-  U.S.  relatisns  was  the  cooperation
 initiated  on  the  defence  side.”  Butit  does  not
 say  who  initiated  it.  Was  it  initiated  by  the
 Government  of  Incia,  or  by  the  Government
 of  the  United  States?  We  rnust  know  that.

 *Tne  visit  of  cur  Chief  of  Army  Staff  tothe
 USA  in  August  1994.0  and  the  visit  of  the
 Commanding  General  and  the  U.S.
 Commander  in  -Chief  of  the  Pacific
 Comimang  tc  India  are  noteworthy

 *

 All  these  arg  very  studiedly  restrained
 phrasas  used  by  this  Ministerial  report.  They
 are  noteworthy.  They  are  certainly  notewor-
 thy.  Butthe  pointis,  what  are  the  implications
 of  it?  Where  do  we  go  from  here?  All  these
 years  we  had  such  a  close  relationship.  In
 ihe  area  of  Defence,  we  were  with  the  Soviet
 Union.  Everybody  knows  about  it.  Eighty  per
 cent  or  more  of  our  Degence  forces’  equip-
 ment  is  of  Soviet  origin

 But  to  my  knowledge,  never  in  those
 ‘rs  did  our  Army  or  our  Air  Force  go  in  for

 exercise  with  the  Soviet  counterparts?
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 And  what  has  happened  now  to  bring  about
 this  change?  |  would  like  to  know  what  these
 proposed  joint  naval  exercises  are  meant;
 how  are  they  to  benefit  India;  against  whom
 are  they  directed;  have  we  now  worked  out
 some  common  perception  with  U.S.A.  of
 some  common  enemy;  to  safeguard  against
 whom  we  have  to  go  in  for  these  joint  exer-
 cise.  ।  00  not  know  what  sort  of  impression
 It  ls  going  to  create  on  all  ihose  countries  of
 the  non-aligned  world,  the  developing  coun-
 tries  of  the  Third  World,  who  used  to  look
 upon  India  as  their  leader  in  all  these
 mattress  of  peace  and  4isarmament,  non-
 alignment  and  so  on.  Why  are  we  doing  it?
 What  is  the  idea  unless  somebody
 pressurised  us  to  an  extent  where  we  cannot
 say  ‘no’?

 Is  ह  essential,  when  we  ask  for  loans
 from  the  World  Bank  or  the  1.M.F.,  that  we
 must  fall  in  line  with  the  American  blockade,
 economic  blockade  of  Cuba?  What  harm
 has  Cuba  done  to  anybody?  What  have  they
 done?  Cuba  and  indian  were  together  for
 years  as  close  friends  and  partners  in  the
 Non-aligned  Movement.  |  would  remind  you
 that  Mr.  Fidel  Castro  was  the  Chairman  of
 NAM  and  when  his  term  was  completed,  it
 was  he  who  handed  over  the  Chairmanship
 to  the  then  Prime  Minister,  Shrimati  Indira
 Gandhi.  We  worked  together  foryears.  Cuba
 has  never  done  any  harm  to  us  Has  it  done
 any  harm?  The  Foreign  Ministry  should  teli
 us.

 And  now  when  their  Foreign  Minister,
 Mr.  Maimierca  came  to  Dethi  with  a  request,
 a  modest  request,  for  some  rice  or  wheat  to
 help  them.  After  the  collapse  of  the  Soviet
 Union,  they  are  really  indire  distress  now.  No
 essential  commodities  are  available  there.
 The  people  are  suffering  acute  pangs  of
 hunger.  There  is  no  food.  There  is  no  medi-
 cines.  They  did  not  want  it  from  us  as  a
 charity  or  as  a  donation.  But  they  certainly
 wanted  it  on  some  terms  of  credit,  delayed
 payment.  True.  They  asked  for  one  hundred
 thousand  tonnes  of  rice.  |  am  told  that  our
 Government  here  first  of  all  said  that  we  do
 not  have  very  substantial  stocks  with  our-
 selves  and  we  will  try  to  give  them  ten
 thousand  tonnes  of  rice  and  later  on  if  it  is
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 possible  we  many  consider  giving  them  fur-
 ther  ten  thousand  tonnes  of  rice.  Wheat,  of
 course,  we  Said  that  we  cannot  give  because
 we  have  not  give  it..  So,  Mr.  Malmierca,  who
 is  a  quite  a  senior  Minister  in  the  Cuban
 Government,  sat  around  here  in  Delhiforten
 days,  waiting  for  a  finalisation  even  of  these
 ten  thousands  tonnes  of  rice  offer.  And  you
 will  be  surprised  to  know,  Sir,  that  at  the  end
 of  his  stay  here,  he  was  informed  that  noth-
 ing  can  be  done.  why?  There  was  no  reply.
 The  Government  said:  “sorry,  it  cannot  be
 discussed  any  further’.  Are  we,  entitled  to
 have  some  suspicions  about  some  armtwist-
 ing  done  by  the  very  pdwer,  which  has  been
 blockading  Cuba  economically  for  the  fast
 thirty  years?  Why  have  we  succumbed?  For
 what?  What  would  have  happened  if  we  had
 given  this  rice  to  Cuba?  Would  the  United
 States  “Navy  have  invaded  India?  Or  would
 they  have  sent  Ms.  Caria  Hills  again  here  to
 threaten  us  with  economic  sanctions?!  must
 point  out  that  very  disastrous  and  harmful
 consequences  are  going  to  follow  from  ai!
 these  actions.  You  are  losing  your  friends,
 deliberately  jettisoning  your  friends.

 We  have  decided  to  give  fill  diplomatic
 recognition  to  Israel.  All  right.  But  what  has
 happened  to  our  stand,  which  we  have  pur-
 sued  formany  years,  that  they  must  vacate
 the  occupied  Arab  lands?  That  is  a  decision
 of  the  United  Nations  also.  In  the  Golden
 Heights  and  the  Gaja  Strips  of  those  Arab
 lands  which  they  forcibly  occupied  must  be
 vacated.

 Did  we  put  it  forward  as  a  condition  for
 giving  them  recognition?  There  is  nothing  on
 record  to  show  that.  Then,  what  is  the  mean-
 ing  of  Zionism,  |  should  like  to  know.  We
 know  how  they  behaved  in  those  occupied
 territories;  how  they  are  treating  this  captive
 Arab  population  there.  Anyway,  we  agreed
 to  both  in  favour  of  rescinding  the  United
 Nations  old  Resolution  about  Zionism.  But,
 why  have  we  now  gone  in  for  this  without  at
 least  standing  our  ground  on  the  question  of
 vocation  of  the  occupied  Arab  lands?  |  wou!d
 like  to  know  what  has  been  the  reaction
 among  our  Arab  friends.  [know  some  peopie
 are  propogating  here  in  Delhithat  whatis  the
 use  these  Arab  people  never  gave  us  any-
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 thing.  What  is  the  use  of  our  friendship  with
 the  Arab?  What  did  we  get  from  them?  We
 got  nothing.  So,  what  is  the  harm  if  the
 Americans  are  so  keen  on  our  giving  full
 diplomatic  recognition  to  tsrael;  what  -  wrong
 with  it?  Such  talk  |  hear  here  and  there
 among  certain  circles.  What  we  will  be  trying
 to  do  |  would  like  to  know  because  nobody
 has  told  us  anything.  This  morning  you  heard
 what  went  on  in  this  House.  Everybody
 without  exception  on  all  sides  of  this  House
 complained  bitterly  of  the  fact  that  this  House
 is  keptin  the  dark.  The  Govemmentdoes  not
 come  here  and  tell  us  anything  as  to  what  it
 is  doing;  why  it  is  doing  it.  So  we  should  not
 be  accused  of  making  allegations  with  which
 somebody  may  say  a  baseless  that  kind  of
 obiter  dictum  won't  do.  All  these  things  are
 taking  place.  |  know  when  Mr.  Yasser  Arafat
 came  here  recently,  he  was  hopeful.  We  had
 some  talk  with  him.  We  met  leaders  of
 various  parties.  He  was  hopeful  that  if  India
 gave  full  diplomatic  recognition  to  Israel,  it
 would  be  a  sort  of  passport  for  India  to  get
 into  the  Middie  East  cooperation,  Middle
 East  peace  process  and  according  to  him  the
 Arabs  were  very  eager  for  that.  The  Arab
 wanted  very  much  that  India  should  be  a
 participant  in  that  peace  process  of  the
 Middle  East.  Perhaps  he  thought  and  may  be
 wrongly;  now  it  appears  wrongly-  that  if
 India  recognise  Israel  because  Israel  was
 blocking  the  entry  of  India  into  the  Middle-
 East  conference  on  this  ground,  it  may  affect
 us.  Now  what  has  happened?  We  are  no-
 where  near  middie  East  conference.  Any-
 way  |  do  not  know  what  is  going  to  happen.
 This  supper  power,  which  is  now  described
 by  Shri  Vajpayeeji,  as  supreme  power  is
 going  about  brandishing  sanctions  against
 everybody-  right  and  left.  Sanctions  against
 Iraq  had  a  plausible  justification  in  the  begin-
 ning  because  fraq  had  committed  aggres-
 sion  against  Kuwait.  Subsequently,  those
 sanctions  continued  and  that  hurt  only  the
 poor,  the  children’s  and  the  women  and  the
 civilian  in  that  country  who  are  unable  to  get
 food,  milk,  medicine,  or  anything.

 Then,  sanctions  about  Cuba,  |  have
 spoken  about;  sanctions  against  Libya.  Now
 the  Time  Magazine-  everybody  knows  the
 Time  Magazine  has  come  out  with  an  article
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 after  having  done  Some  research  on  their
 own  where  they  say  that  the  two  people  who
 are  being  demanded  by  the  Americans  to  be
 handed  over  because  they  are  responsible
 for  the  blowing  up  of  that  plane  at  lockable
 The  time  Magazine  says  that  this  is  a  con-
 cocted  story.  It  is  not  these  two  people  at  all
 the  Lockerbie  blow  up  was  carried  out  by
 somebody  totally  different.  |  do  not  know,
 who  is  to  be  believed.  But,  they  are  demand-
 ing  these  people  must  be  handed  over  to
 them,  they  could  handed  over to  somebody
 else;  to  Arab  League  or  so  some  other
 neutral  country  or  somebody.

 Now,  there  is  threat  of  a  sanction
 against  the  Russian  Federation  inthe  matter
 closely  connected  with  us,  the  question  of
 transfer  of  rocket  technology.  Here  is  a
 supreme  power  which  wants  to  function
 entirely  with  the  aid  of  threat  of  the  sanctions
 and  see  the  way  we  are  behaving  surren-
 dering,  kowtowing.  Not  only  we  will  have  no
 respect  in  the  world  but  |  am  quite  sure,  this
 sword,  this  weapon  of  sanctions,  sooner  or
 later,  will  be  wielded  against  India  also,  the
 moment  they  feel  that  we  enough  issues  on
 which  we  _  differ  with  them  even  now,  on
 which  they  will  try  to  make  us  scuttle  down
 under  the  pressure  of  sanctions.

 All  the  non-signatories  of  the  Non-prolif-
 eration  Treaty,  all  of  them  who  have  nog
 signed,  have  been  under  pressure  and  sev-
 eral  of  them  have  succumbed.  India  has  not
 succumbed  and  India  should  not  succumb.
 That  is  the  view,  |  think,  in  this  House.

 We  have  been  advocate  of  our  compre-
 hensive  global  nuciear  disarmament  as  the
 only  viable  option  to  this  NPT  and  we  should
 make  it  clear  that  the  distinction  which  was
 once  made  in  the  Non-proliferation  Treaty  is
 now  obsolete.  That  distinction  has  no  mean-
 ing  now.  All  powers  should  become  equally
 subject  to  the  same  regime.

 Fundamentalism  and  authoritarianism,
 unfortunately,  are  still  rampart  in  many  parts
 of  the  world.  Just  now  a  new  danger  has
 emerged.  We  were  always  worrying  about
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 the  Central  Asian  Republics  of  the  former
 Soviet  Union  that  they  might  represent  some
 kind  of  fundamentalist  threat  on  ourborders.
 Of  course,  the  governments  there  up  to  now
 are  behaving  in  a  rather  friendly  and  coop-
 erative  manner  towards  Indja  and  |  hope  that
 process  will  be  carried  on  by  us.  But  now  the
 developments  in  Afghanistan  on  our  border,
 in  the  last  few  days,  certainly  cause  some
 deep  concern  to  all  of  us.  We  always  stood
 for  an  Afghanistan  which  would  be  indepen
 dent,  non-aligned  and  would  not  be  funda-
 mentalist  but  would  be  sickle.  But  now  what
 is  happening  there?  }do  not  know  whatis  the
 view  of  the  Government  of  India.  They  should
 tell  us.  But  there  is  a  real  danger  of  a
 fundamentalist  Afghanistan  emerging  and
 that,  Ithink,  would  be  something  much  more
 dangerous  than  what  is  happening  in  the
 Central  Asian  Republics.

 Effective  conomiccooperation  between
 the  SAARC  countries  andthe  NAM  countries
 is  essential  today.  Others  have  spoken  about
 ॥...  But  among  these  groupings,  the  bigger
 couniries,  the  larger  countries  will  obviously
 have  to  make  some  more  concessions  than
 others,  if  they  wani  to  bring  all  these  coun-
 tries  together.

 There  are  sub-regional  groupings  also
 which  on  economic  questions  and  other
 question,  should  be  sought  to  be  brought
 together.  Somebody  has  spoken  here  about
 alarger  Asian  identity  which  shouldbe  sought
 to  be  brought  about.  Well,  this  can  be  done
 though  our  intiatives  if  we  work  properly
 utilising  SAARC  and  the  Non-Alignment
 Movement  for  this  purpose.  Itmeans  nowwe
 have  tc  deal  with  a  more  unpredictable  and
 un-restrained  type  of  superpower  which  will
 try to  marginalise  the  countries  of  the  South.
 Therefore,  power  equations  ।  think  now  are
 geing  to  depend  much  more  on  economic
 than  politico  -military  equations.  Economic
 equations  are  going  to  be  the  most  impor-
 tant,  and  realising  that,  |  support  everything
 that  Mr.  Mani  Shankar  Aiyar  has  said  about
 the  fact  that  we  are  now  a  much  stronger
 country  than  we  were  50  many  years  ago
 when  we  pursued  this  policy  consistently.  In
 fact,  the  United  States  of  American  may  look
 very  strong  but  we  know  what  kind  of  eco-



 593  Demands  for  grants
 (Gen.),  1992-93

 nomic  crisis  and  depression  they  are  sufter-
 ing  from.  Everything  is  not  well  for  them
 either.  Some  joumal  has  described  it  as  the
 mother  of  all  depressions  the  depression
 which  is  going  on  in  the  United  States  and
 vis-a-vis  other  countries  like  japan  or  Ger-
 many  and  so  on.  We  know  that  the  United
 States  is  notin  ०  strong  position,  dominant
 position  rather  it  is  in  a  weak  position.  We
 should  not  get  over-powered  by  the  idea  of
 our  big  country  in  the  West  threatening  us
 and,  therefore,  our  having  to  go  by  it.

 Finally,  what  about  Pakistan?  |  know
 that  it  is  a  difficult  problem.  |  think  that  it  is  of
 vital  importance  for  India’s  long-term  inter-
 ests  to  mending  fences  with  Pakistan.  Of
 course,  two  have  to  play  the  game.  ।  cannot
 be  done  by  one  side  only.  ॥  is  because  it
 would  involve  the  mutual  reduction  in  De-
 fence  expenditure  which  is  क  the  interests  of
 both  the  countries.

 But,  since  the  Government  of  India  has
 so,  far,  not  been  also  to  make  any  striking
 achievement  in  the  field  of  mending  fences
 with  Pakistan,  |  would  suggest  that  non-
 governmental  agencies  should  be  used  much
 more  imaginatively  and  vigorously  to  pro-
 mote  exchanges  between  the  two  countries
 to  diffuse  tension  to  the  extent  possible  and
 to  try  to  pave  the  way  for  a  situation  in  which
 India  and  Pakistan  can  establish,  on  a  nor-
 mal  footing,  their  neighbourly  relations.  Let
 the  non-governmental  agencies  of  various
 kinds  be  discussed  here.  Let  thembe  utilised
 much  more  than  what  has  been  done  in  the
 past.

 Finally,  |  would  say  that  people  are
 preaching  that  socialism  is  dead.  Socialism
 is  not  dead.  It  will  never  die.  The  ideology  is
 not  dead.  But  one  ideology  now-  which  we
 have  to  take  note  of,  which  is  becoming
 uppermost  in  almost  all  countries  in  the
 world,  whether  it  is  the  former  socialist  coun-
 tries  or  the  countries  of  the  West  or  other
 countries  of  the  Third  world  is  the  desire  for
 democracy.  On  democracy,  we  have  seen
 what  is  happening  in  our  neighbourhood.
 This  democracy  is  bidding  now  to  become
 universal  a  universal  ruling  political  system
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 which  is  the  best  bulwark  against  different
 forms  of  authoritarianism  and  fundamental-
 ism.

 1  would  conclude  by  saying  that  the
 slogans  on  which  we  should  now  pin  our
 objectives  and  go  forward  and  preach  these
 slogans.  which  India  is  capable  of  doing
 are  :  democracy,  development  and  peaceful
 Co-existence  which  incl!.des  dis-armament.
 These  are  the  three  ‘issues  on  which  it  is
 possible  today  to  un‘iy  and  mobilise  the  vast
 masses  of  people  throughout  the  world  in
 their  respecfive  countries.  |  repeat  the  slo-
 gans-  democracy,  development  anc  peace-
 ful  co-existence  which  includes  dis-arma-
 ment.  |  hope  our  foreign  ministry's  ship
 which  is  sailing  about  the  high  seas,  without
 knowirg  where  to  go,  will  inform  us  as  to
 whether  they  have  decided  on  any  firm
 mocrings  on  which  the  country  can  be
 mobilised  and  rallied  behind  them  in  order  to
 take  us  out  of  this  mess.

 MR.  DEPUTY  SPEAKER:  Let  us  now
 take  up  the  Supplementary list  of  Business.
 Papers  to  be  laid  by  the  hon.  Minister

 (Interruptions)

 SHRI  BASU  DEB  ACHARIA  (Bankura):
 Sir,  before  the  hon.  Minister  lays  the  papers,
 may  |  know  what  is  the  reason  behind  this
 notification? What  necessitated the  Govern-
 ment  to  review  the  customs  duty  on  capital
 goods  further  after  the  Budget?  (Iinterrup-
 tions)  Let  him  please  explain  the  reason
 behind  it.

 SHRI  SAIFUDDIN  CHOUDHURY
 (Katwa):  Otherwise  we  will  not  allow  him  to
 lay  it  on  the  Table  of  the  House.  (Interrup-
 tions)

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  STEEL  (SHRI  SONTOSH
 MOHAN  DEV):  It  is  only  a  small  amount
 (Interruptions)

 SHRI  SAIFUDDIN  CHOUDHURY  :  He
 is  only  demanding  an  explanation.  (inter-

 ruptions)
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 SHRIINTERJIT  (Darjeeling):  We  should
 have  formal  explanation  instead  of  cross-
 talk  between  Members.  (Interruptions)

 17.59  hrs.

 PAPERS  LAID  ON  THE  TABLE  CONTD.

 Notification  Under  Customs  Act,
 1962

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 SHANTARAM  POTDUKHE):  Sir,  Ibeg  to  lay
 onthe  Table  a  copy  each of  the  following
 Notifications;  (Hindi  and  English  versions)
 under  section  159  of  the  Customs  Act,  1962:-

 (i)  Notification  No.  160/92  Customs
 published  in  Gazette  of  India  dated
 the  20th  April,  1992  together  with
 an  explanatory  memorandum  seek-
 ing  to  prescribe  a  concessional  rate
 of  customs  duty  of  25  per  cent  ad
 valorem  or  15  per  cent  ad  valorem
 On  capital  goods  imported  under
 the  Export  Promotion  Capital  Goods
 Scheme,  subject  to  specified  con-
 ditions.

 (ii)  Notification  No.  161/92°-Customs
 published  in  Gazette  of  India  dated
 the  20th  April,  1992  together  with
 an  explanatory  Memorandum  seek-
 ing  to  prescribe  a  concessional  rate
 of  customs  duty  on  components
 imported  for  the  manufacture  of
 capital  goods  to  be  supplied  to
 manufacturer  -exporters  under  the
 Export  Promotion  Capital  Foods
 Scheme,  subject  to  specified  con-
 ditions.

 (ii)  Notification  No.  162/92  -Customs
 published  in  Gazette  of  India  dated
 the  20th  April,  1992  together  with
 an  explanatory  memorandum  seek-
 ing  to  fully  exempt  capital  goods
 and  components  imported  under
 the  Export  Promotion  Capital  Goods
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 Scheme  from  auxiliary  duty  of  cus-
 toms.  [Placed  in  Library  See  No.
 LT-1799/92]

 (interruptions)

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Lucknow):  Where  is  the  explanatory  memo-
 randum  referred  to  in  the  papers  that  have
 been  laid  on  the  Table  of  the  House?  Where
 is  the  explanatory  memorandum  (Interrup-
 tions)

 SHRI  INDEDR  JIT  (Darjeeling)  :  |  sup-
 port  the  demand  for  some  explanation

 (Interruptions)

 SHRI  INDERAJITGUPTA  (Midnapore):
 ॥  may  kindly  be  withdrawn  and  be  brought
 again  along  with  the  Explanatory  Memoran-
 dum

 SHRI  BASU  DEB  ACHARIA:  Sir,  it  can
 be  laid  on  the  Table  tomorrow.  Don’t  allow
 this  now,  Sir.

 SHRISHARAD  DIGHE  (Bombay  North
 Central):  He  has  laid  the  Explanatory  Memo-
 randum  along  with  this.

 SHRI  BASU  DEB  ACHARIA:  Where  is
 it?

 SHRI  SHARAD  DIGHE:  ttis  stated  here
 "together  with  an  explanatory  Memoran-
 dum”.

 SHRI  BASU  DEB  ACHARIA:  Where  is
 it?  We  must  get  this.

 (Interruptions)

 SHRI  ATAL  BIHARI  VAJPAYEE:  There
 is  a  mention  about  the  Explanatory  Memo-
 randum.  But  where  is  the  Memorandum  ?  ।
 is  the  Notification,  not  the  Memorandum.

 SHRI  BASU  DEB  ACHARIA:  So,  he
 should  come  to  lay  it  tomorrow.  He  should
 not  be  allowed  to  lay  it  today.


